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DISCUSSION ON THE WORKING OF
THE MINISTRY OF STEEL AND
MINES
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“Steel production in the country has
fallen by 40 per cent of the total rated
capacity, according to the Union Deputy
Minister of Steel & Mines, Mr. Sukhdev
Prasad.”
O T TR #3d § 6 40 TE<
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“One of the firm decisions taken to
increase the production of the coal Mr.
K. D. Malaviya’s warning that produc-

tion of finished steel during 1973-74 will
be 1-1 millions tons short of the target.”
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This is 12th October, 1973 in Economic
Times.

“Steel production in the country has
fallen by 40 per cent of the totalled rated
capacity according to the Union Deputy
Minister for Steel & Mines Mr. Sukhdev
Prasad. Addressing the meeting of the
steel rerolling manufacturers of Mandi
Govind Garh, 40 kilometres from here,
he said that the acute power shortage was
responsible for the fall in production. To

meet this situation, the distribution pohcy
was being revised.” Y
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SHRI KALYAN ROY (West Bengal):
Coal is not entirely nationalised. Tatas
have been left out.
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Finished steel awaits wagons.

CTF W S AW g, T W
JEFT AR AT F FHT H FIW
T g § 1w i &g o e
g, dfew IuT qawe giaT A8 § | FEw
FT HFAE T Y F FO GATY TS
FT SISFWT AGr &l quT, T RO
WIq FT N=FE T8 @ 91T, 976
SIS AE0 g1 Tar | Al A |
qrE AET (A a1 ST HTL ag TSFAA
T &Y AT | W IR W fww
gfed & gay §—F@Aa & [@HC 9
TEEE, AR & FAATGALT F AL
TTAE WX FI@HI & ARG TSI
foaar MeFaw gAT  FIgT IaAT
SISFAF  FT AG G, IEFT qFOrw
ard TS & weaT fagrt & E

[29 APRIL 1974]

working of Ministry 142
of Steel and Mines

79 Aqu Irewmfa wgeg, @
® FT gea g7 afaw deet ¥ fog
T EwEs g, 99% o 9% ara
AN I § | T WX &
F SR § FA g, 3@ AR R
WEHT FTEAT AT & AR & &5
F 732 faawm § | 99 @ o 61
e FT AT &, qg) T Aferr e g,
IAF ST ATAF & TS, F FF g
%o ga fd =% FF FAQ &, IAHT
TF AL A A FT AT Al BT FET
F99 g1 T, 9 Alg FT AfeFT TH
F ITHN TEG T € WL quF |
TE AT, A gEfa $Y 9 a
gr T2 fF Sud @d f9 w1 | I
FT Ig & fF I S FEr wwE
fFar T &, SEET AT WAHT sAE
e faaam & 5 3 o = 39 7
AT A U A & o a7 faw s
g | TEARE & HeT T A wfAA a
I § AR FLAfq gL g
T ITENT F4 fFaT SAH I ITH GHHA

| F @ W | gE WY TR A -

oW afE S A1 A A g
F FRU—AF ATHe & GUT FT FH
FarE & | @ feedeyma #F w8
fpfae Dfe T g9 F FRO B
I @I ERT §, F ATAT FTH =10
TEY a1 SF F AN B FT HL T
o 7 fAe & FIO ITHT FRE ATH
qiedwH I TAT E | FEU W F9
ART AGFY WEER F T T qIA
FIET T F Ad§ | Wrer Ay ag ffeea
TE o AT AR I W g | T
FET & WY WOE qEad (Aiees
g guTOREY aRd F w7 oA fF
groTSAST AT A ag g R 3W |
= @ wAEr TwWOE, & '
Tl A 9 @ §, S I e
F FRAW FF, gAML KT L FT
M | ®F ST AR AC § | IR



143 Discussion on the o
[ofr =g FATT T@AA

0 fF T w0 A A8, W
TS & g # agad qraT dfEa &
T €, Tl @ wafE A7 FET
OET, IS TEL T FH BT G |
UF § IO & ad G IAF  FH H
T F@ @A 8, AT afas gfceas
AR T | ATE §Teq 4 21 4T
1 ©ede foar o1 —

“Inaugurating a three-day meeting of
the top executives of the public sector
steel plants and coal undertakings, Mr.
Malaviya said : A bold and new approach
to identify and rectify mistakes should
immediately be adopted. Mr. Malaviya
submitted that the companies under the
Ministry had become too big and a fur-
ther restructuring of the organisation
under the Ministry might be necessary.
They had to shed some burdens and more
powers and responsibilities will have to be
given to the individual units.”
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SHRT HARSH DEO MALAVIYA
(Uttar Pradesh) : Sir. when we talk of our
Steel Ministry we have a mixed feeling.
We can justifiably take pride in our steel
industry. The public sector steel industry
has during the last 19 years provided the
infrastructure for a rapid development of
our economy. The priority given to the
development of the steel industry was
Nehru’s great vision and he realised that
we can defend our freedom and consolidate
our freedom only by having this public
sector industry. Today we can be happy
that among the top hundred industrial giants
of India the Hindustan Steel, with its
capital investment of Rs. 1,095 crores, is
the biggest industrial giant. The one time
industrial giant, Tata Steel, is now tenth
in that list and the other first ninc giants
are in the public sector. It is good as far as
it goes.

But we have to ask the question : Have
we been able to achieve the other purposes
of the giant public sector steel industry
which we had in our mind ? What changes
these big giants in the public sector have
brought about in our socio-political set up ?
Has it helped the public sector to attain the
commanding heights ? Has it served the
political tasks which Nehru had visualised
for the country ? Has it succeeded in break-
ing the power of the monopolies ? No.

Sir, so for as the political purpose of the
public sector steel industry is concerned,
we have singularly failed. We have failed
to raise higher the banner which was set
aloft by Nehru, and today far from becom-
ing a beacon light in the Indian set up for
the advancement of a resurgent India the
steel plants have become embodiments of
inefficient management and huge financial
losses.

The Hindustan Steel, according to the
latest figures, is expected to lose about Rs,
25—30 crores in the year ending March,
1974. This happens despite the price hike
—it was almost Rs. 300 per ton in Septem-
ber, 1973. On the same day, that is, on
31-3-1974, the production of saleable steel
by the five integrated steel plants was about
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5,50,000 tonnes less than in 1972-73. And
what worries us is—the hon’ble Minister
will enlighten us if we are mistaken—the
controversy which is going on in the
corridors of the Ministry, in the corridors of
the Government about what should be the
future set up for the steel industry in our
country. There are definite proposals,
we understand, to split up the Hindustan
Steel into Bhilai, Rourkela and Durgapur
to give them autonomy. But at the same
time there is another influence which is
against it. It should be accepted without
any controversy, I think by all of us that
for one person to combine the post of the
Secretary of Steel and Mines Ministry and
the Chairman of the Steel
Authority of India is simple
ridiculous. T mean no personal
reflection. Whoever he may be,
one man cannot be Secretary of
the Steel and Mines Ministry and also look
after the Bhilai plant, the Rourkela plant
and the Durgapur plant. We do not want
to create new Czars, economic Czars in
this country. 1 hope our Minister will
kindly look into the matter. He is not
God Almighty. We cannot over-estimate
the capacity of one person. Therefore, one
of the obvious things is that we must give
autonomy to these various steel plants
and we must develop local initiative. Of
course, if the necessary perspective is there
in the persons sitting in the corridors of the
Secretariat in Delhi and in those persons
managing the steel plants, if they have the
necessary view of the position of steel in-
dustry in the public sector in our economy,
then there would be no conflict. But
unfortunately, the tragedy of our country
is that—1 shall come to this point later—
there are people at top positions who care
two hoots about the general objectives and
the general perspective which should govern
the future of our country.

3 P.M.

Mismanagement has reached horrible
proportions. As a result of this mismanage-
ment, unutilised capacity for ingot steel
was 35 per cent in Rourkela, 55 per cent
in Durgapur and 16 per cent in Bhilai
during the year 1972-73. For the sale-
able steel, in the same year the unutilised
capacity was 30 per cent in Rourkela, 62
per cent in Durgapur and 11 per cent in
Bhilai. Sir, in the course of the 27 years of
our independence, we have developed
a formula as a panacea for all ills, i.e,
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appointment of a committee. So here also,
worried by the unutilised capacity, the
Planning Commission appointed an Action
Committee to  recommend measures
for achieving near-rated capacity levels
of production. We do not know what this
Action Committee of the Planning
Commission has done, what recommen-
dations it has given. Perhaps it has given
some recommendations. Perhaps its re-
ports are lying in certain  pigeon-holes.
T hope the hon. Minister will enlighten us
on this point.

Sir, T must again come back to the point
of managerial structure which is most im-
portant. The present managerial struc-
ture has been found to be totally inadequate.
The steel plants have worked as Govern-
ment departments, nurtured on a cook-
tail of muddled and interventionist policies.
The civilian at the top in the Delhi Sec-
Tetariat manages the steel plants like a
Marwari Bania. We know that once a
Marwari industrialist sets up an enterprise,
he brings in his cousins, brothers, relatives
and friends., Similarly the civilian at the
top has more or less tended to behave like
a Marwari Bania. Posts in public under-
takings, we have to unfortunately accept,
have been treated as sinecures for retiring
civil servants, as consolation prizes for
political caste-offs, and as stepping-stones
for friends and relatives of political cele-
brities and wire-pullers. This is the un-
fortunate situation. The initiative of the
younger men has been ignored. There are
younger men. brilliant engineers, brilliant
youth, working in these steel industries, who
have a desire to work for the country, to
develop this country, who are patriotic.
But their initiative is curbed because their
enthusiasm receives no response and they,
after some time, become disheartened and
fall into the rut.

In this connection T would like to take
your Ppermission to point out the case of a
small country, the Democratic Peoples
Republic  of Korea or North Korea, a
small country with a population of 1 crore
80 lakhs. After the devastation caused in
that country by American bombing during
1950 and 1953 there was one little steel plant
left near Pongyong called, if I am not
mistaken, Hwang Chun. It was completely
destroyed. But not the engineers, the
workers—they took the initiative; the
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workers were inspired; they were given the
neceessary  political education—and they
built up their steel plant from utter
scratch. This steel plant was built up and
this small country of Korea with a popu-
lation of 1 crore 80 lakhs today on its
own merit, on its own talents, on its own
knowhow, is going to produce 12 million
tons of steel. We have still to reach the
10 million ton mark. This is a case where
people rose from the working class.

Now we have to see our
set-up. Officers  sitting in aircondi-
tioned rooms in big cities, in

the capital, in the corridors are not the
people who will solve our steel problem.
I would only quote from Mr. T. A, Pai.
Mr. Pai said some time ago, “Wrong men
in key positions in public undertakings and
their ignorance of their crucial role were
responsible for the non-fulfilment of the
economic goals of the Government, Alil
industrial units function as civil service
departments without the virtues of a com-
mercial undertaking,”” This is the prede-
cessor of our honourable Minister, Mala-
viyaji. He said this. We  have civil
servants trained by the British. That old
generation is passing

away and a new -

generation, the TAS, has taken its place,

but this generation continues in the same
traditions. Traditions die hard. And
this tradition of bureaucratic management
has to be broken. What is the present
position ? Every public sector undertaking

has on its board of directors either the

Secretary or a Joint Secretary of the
Ministry concerned, the Steel Ministry so to
say; then one person from the Finance

X

Ministry, one Director from the Planning -~
Commission, one or two experts and some

nominees or favourites of those who are in
power. And the vested interests in the
bureaucratic top at Delhi are successfully
frustrating, have been frustrating, have
successfully  frustrated, every effort to
evolve a unified cadre to effectively manage
the publicenterprise. Up till now there was
some kind of a public sector pool or some
such thing was set up. It functioned for a
year or so and about 1000 or 2000 names
were registered. About 250 people were
taken and then that pool was allowed to
lapse because the vested interests, the
bureaucracy on top which is absolutely on
top, did not want a public sector cadre to

1l
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{Shri Harsh Deo Malaviya.]
develop of a new type. They do not want
it. It would ont be correct, as
has been done by responsible men, by our
Ministers and others, it would not be
strictly correct, to blame the workers for
the loss of production, If we continue to
harp on this thems, we will find ourselves in
the not so gracious company of the FICCI,
the Federation of Indian Chamber of Com-
merce and Industry. The loss of mandays
on account of industrial disputes during
1973 was less than that in 1972, According
to a report, a conference of chief executives
of all steel plants which met in the capital
in the third week of March, has recorded,
and I am quoting, “It is noteworthy that
despite this large loss of earnings...”
—because of low production they were not
getting rewards—they  were getting
incentive prizes—.. . there has been no

industrial unrest or work stoppage in any
of the steel plants,”

So, it would not be correct to blame
workers. Imust say that the whole country
and this section as well as the other section
of the House are very much concerned
about our steel plants, According to the
latest budget there is no money for our
steel plants. The budget has provided
Rs. 160 crores for the Steel Authority of
India. With this 160 crores the Sieel
Authority of India is supposed to provide
Rs. 10 crores a month for construction of
Bokaro (Time bell rings). Bharat Coking
Coal will get Rs. 30 crores whereas it
needs Rs. 60 crores. Bhilai expansion needs
another Rs. 60 crores. And nothing has
been given toit. If this goes on, I do not
know what is going to happen to our steel
industry. And if our steel industry comes
to a dead stop, what will happen to Heavy
Engineering Corporation, Ranchi, Bharat
Heavy Electricals and other public sector
units ?

There is also a disturbing news about the
distribution arrangement for saleable steel.
First, of all, a price hike is contemplated.
T am sure the hon. Minister will correct me
if what 1 say is wrong. There are rumours
of price hike. Price hike seems to be the
rule in our country today. The Steel
Authority of India has, it seems, a proposal
to appoint agents for selling steel. If that
happens, we know what will happen.
Quite lot of palm  greasing goes on in

matters of steel allocation, Officers who
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are doing this distribution are no fabu-
Jously rich. There are such cases. If we
talk of such cases, then we are immediately
asked to bring up a concrete case. We
are not the Government machinery. We
do not have CBI to help us. Government
should enquire into this. This is the talk
of the town among small traders of iron

and steel. There is much corrupticn going
on. -

I would humbly submit one thing. The
way out lies in having faith in our people
and in our engineers. The way out is not
reliance on our bureaucracy. We should
rely on our working classes and the young
category of engineers and other technical
men.

There is one, Central Engineering and
Designs Bureau now renamed as Metallur-
gical and Engineering Consultants of India
at Ranchi. It is also called MECON.
There are 1,900 employees in this organisa -
tion including 900 engineers. It is here
that you should look up for your future
leaders of the country and future managers
of our industries.

Our honourable Malaviyaji comes to
the Ministry after great experience. He
has the historical record of putting India
on the oil map of the world. We and the
country look up to him for certain attain-
ments. We certainly expect of him one
thing. We all hope that he would do his
best to introduce some form of workers’
participation in management. That is the
most essential thing. If he does this, then
he will have made a great contribution
(Time bell rings). ..

Sir, you have rung the bell twice. T want
to say a few points on the coal business,
The total coal production after take-over
on 31st January, 1971 has increased be-
cause the production of coal in the
corresponding period of 1972 does not
show any fall. Thereis in fact a marginal
increase. But the coal produced has to be
distributed to the steel mills and other
sectors of the country. According to the
present system, steel plants consurme about
26 per cent of the total production. This
is controlled by the Coal Controller’s
Organisation.

Then, Sir, the railways consume about
20 per cent and the linking agency for this is
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the Coal Mining Advisory Board, the con-
sumers get about 32 percent and this is done
by the Standing Linkage Committee; and
miscellaneous consumers including the dome-
stic and the brick kiln owners consume
about 22 per cent in the various States and
here, also, Sir, we see a tumber of authori-
ties dealing with the job of distribution of
coal. Ithink this is rather not a very happy
arrangement and I hope perhaps the
Minister would look into this and bring
about some sort of a rational arrangement
for distribution. Then, Sir,....

MR. DEPUTY CHAIRMAN
please. You
am very sorry.

SHRI HARSH DEO MALAVIYA:
Only one minute, Sir. T am making the
last point.

No,
cannot go on like this. I

Sir, thke coal minss are today a cesspool
of corruption. The people there and the
trade union workers will tell you that
there is a role of the corrupt politicians,
corrupt officers, and so on and there are
gangs of goondas and corrupt police officers
and this is a bottleneck in our entire eco-
nomy. I hope our Minister will look into
this and set things right.

SHRI KALYAN ROY : Sir, allegations
were made that the information about the
coal mines take-over got leaked out,—the
late Shri Mohan Kumaramangalam was
there as the Minister—he told that there
should be an inquiry to find out as to how
and why during the last thirty years, inspite
of repeated recommendations, the mines
were no taken over. So, Sir, it was clear
that the coal lobby was powerfully domi-
nating and presiding over the entire eco-
nomic and political systems of the country
and was able to prevent any take-over.
Now, after the take-over, the powerful
lobby, the coal lobby, is not reconciled to
it. The bourgeoisic Press, the monopoly
Press, the corrupt politicians and in-
fluential men within the Cabinet are out
to malign the nationalised sector in the faint
hope that whatever has happened to the
wheat trade take-over will be repeated in
the coal mines also. These people must be
regretting now because coal was the biggest
generator of black money and they used to
share the loot consisting of the workers’
wages, their provident fund dues, the
royalty, the stowing subsidy, etc. Now
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the pipeline is dry and they feel very sorry.
Mr. Charan Singh has demanded dena-
tionalisation and Mr. G, D. Birla is
demanding the denationalisation. T would
like Mrs. Indira Gandhi to try handing
over the coal mines to the mine owners
back and the entire army of Jagjivan Babu
will not be able to doit. But that does
not mean that we are very happy with the
situation or with the Coal Mines Authority
under Mr. Chari or with the Bharat Coking
Coal under Mr. Wadud Khan an ex
employee of the Tatas.

Sir, the situation in the Bharat Coking
Co. Ltd. is in a mess and the crisis in the
Bharat Coking Coal Ltd. should be given
the top priority and attention because of
(1) scarcity of coking coal, (2) limited
reserves of coking coal and (3) the ever-
increasing demands of the steel plants
for coking coal. The trouble is, Sir, that
the Chairman of the BCC, which is a public
sector unit, still happens to be the employee
of the Tatas. It is for the Ministry to
make up its mind to see whether the Chair-
man of the BCC is going to serve the public
sector or he is going to serve the Tatas,
his ex-employer. Sir, T do not minimise the
disastrous impact of lack of power on
production, shortage of steel for rails,
cement, and so on. Nevertheless, the
strange phenomenon that we have beer
witnessing is that while in the Coal Mines
Authority mines it is a fact that production
is increasing, in the Bharat Coking Coal
mines the production has been steadily and
continuously declining. In 1971, it was
10-58 million tonnes, in 1972 it was
10-13 million tonnes and in 1973 it has gone
down to 978 million tonnes. The BCCL
officers say that one of the reasons for this
fall in production is that after nationalisa-
tion, all cases of unscientific or slaughter
mining was stopped and that the former
managements kept unstowed underground
voids over much larger areas than was
permissible. This backing backlog and
sand-stowing has to be made up. As it is,
there is a critical shortage of sand, only
four million es being available a year,
while the requirement is 20 millions
tonnes. I am surprised to find in “The
Statesman’® of the 26th April a statement
that has been issued by one Shri C. Muni-
swamy, Administrative Officer in Direc~
torate-General of Mines Safety.
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<JIn some coal-mine areas, it increased
by as much as 500 times after nation-
alization, and the Director of Mines
Safety had to take stringent measures...
by ordering stoppage of work...”.
Sir, this is how they are making a lot of
money in collusion with officers. While
they show that ten trucks of sand have
gone to the mines, actually only two trucks
of sand go, and the money is being shared.
This has to be inquired into.

Sir, the real danger lies in the fact that
old, ex-mine-owners have come back
in various shapes and guises—as contra-
ctors, as suppliers of timber, electrical parts,
equipment—and they know every nook
and corner of the coalmines, and they and
their relatives are being given contracts one
after another. It is most unfortunate.
A list which has been submitted to me by
the Ministry of Mines in the Consultative
Committee shows that a few Congress
leaders and INTUC leaders have been
given contracts, I do not want to mention
names. But this is shocking. This is
breeding corruption, This is responsible
for poisoning the atmosphere I can give
the name of Rajhara in Hazaribagh. Mr.
Pande, a very good friend of the Area
General Manager, has been given all kinds
of contracts. And you will be surprised
to know that even a tender was not called
for.

Last time, in connection with a Calling
Attention Motion regarding mushroom
growth of beehive ovens, Mr. Malaviya
was angry, He said, “This is very wrong;
I will take it up with the Bihar Government.”
Has he been able to take it up? The manu-
facturers are the friends of Mr. Kedar
Pande.

Then, the third point is that the entire
Jharia area is vitiated by Bihar politics
and interference of Bihar politicians, 1t is
impossible to work in Jharia
because of Rajput and non-Rajput
feclings. Mr, Mohan Kumaramangalam

- tried to do something about it; he failed.
There are two men who can make and
unmake it: Mr. Shankar Dayal Singh
and Mr, B. P. Sinha. Mr. Malaviya know

“about it. He is smiling. He knows
about it. But he could not do anything,
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because they are his Party men. They
have to be weeded out. Sir, the trouble is,
as the Stateman pointed out, the Managers
were making money, they were getting
commission, sharing bonus, and they are
not yet reconciled to the take-over. There
is a vacuum; there is a gap. This vacuum
or gap should have been filled up by Mr.
Malaviya’s Ministry. His Ministry should
have taken the democratic steps and gone
to the workers. But they havenot donz
so. The Government are still relying on
the officers. You will be surprised to know
that there is no single elected committee.
This is the crisis:

Sir, I would read an extract from the
speech of a very prominent Member of
Parliament, who said on May 4th, 1972,
in the Lok Sabha;

“You will not be able to achieve your
objectives so long as the bureaucrats and
technicians do not commit themselves to
the public sector philosophy...”

Who is this great MP ? This is Mr. Malaviya
speaking on the 4th May, 1972, when he
was not a Minister. Why this double
standard? Why two sides of justice? Sir,
trade unions have been victimized every
where. On the other hand, when corrup-
tion cases are brought to the notice of some
authorities, what do we find? I am reading
from a paper given in the Consultative
Committee. The coal Mines Authorijty
have reported: S

“At the time of take-over of non-coking
coal mines, certain officers were found
guilty of indicating persons. After a
proper inquiry, the services of three
officers have been terminated. Further,
on consideration of the mercy petitions,
they were retained in service...” '

Mercy petitions of officers guilty of the worst
crimes, falsification of documents, looting
of money, have been forgiven while labourers
have been dismissed. This is how we are
following Socialism. What has happened
to the statement of Mr. Malaviya?

Sir, Soviet experts are coming and Polish
experts are coming. Hundreds of crores
of rupees are going to be spent. Heavy
equipments are coming. But I have in-
formation that Soviet and Polish experts
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are frustrated. They are bitter in the
face of entrenched vested interests. What
will you do with the Soviet equipment if
you cannot build up a new structure.
There are 9000 million tonnes of very
good coking coal beneath Jharia town,
Katras town and Sijpua town. But these
towns cannot be touched. Why? Because
there are big palaces of the ex-mine-owners
and contractors. They have rebuilt
Poland by removing the towns, But
you won’t dare to touch those towns
because these ex-mine-owners and con-
tractors who own the houses will be up
against you, Sir, 9000 million tonnes of
coking coal is allowed to be there. Fire
is raging all along Jharia. Have you
got any plan to extinguish the fire? Have
you taken any steps to tackle the fire?
No. Not at all. One of the main aims of
taking over the coal mines as you know,
was said to be conservation because the
mine-owners were eXploiting the mines.
What steps have you taken for conserva-
tion? We have been told that there will
be a big planning and designing depart-
ment. Under whom? Would it be under
the Coal Mines Authority? Would it be
under the Bharat Coking Coal? The
Chairmen of the Bharat Coking Coal and
C.M.A. are interested in production. They
are not interested in conservation. If
conservation is to succeed, it has to be
independently responsible only to the Mines
Ministry. The same thing should be ap-
plied to the Geological Survey of India.
Why should it be under the Secretary of
Mines? Why can’t they directly go to the
Minister instead of going through the
corridors of bureaucracy. I know that
Mr. Malaviya once said that the Geological
Survey of India should not be under the
Mines Secretary.

Sir, we are getting a bad name because of
the coal price rise. What is the real posi-
tion? Sir, the despatches of soft coke are
made to parties sponsored by the State
Governments and statutory bodies. Our
production is 2-05 million tonnes of soft
coke per year. But the Government has
nothing to do with the distribution. Dis-
tribution is in the hands of the private
sector. In other words, friends of Mr.
Ghosh, Civil Supplies Minister of West
Bengal and the friends of the Civil Supplies
Minister of Bihar sell and resell the per-
mits. This way they are encouraging
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corruption. ‘We are suggesting again and
again to take over the distributior agency
and to open dumps all over India from
where, like the Indian Oil Corporation,
you can sell coal direct to the consumers.
Who is objecting? These vested interests
and these Congress Ministers who are in
league with these clements are making
crores of rupees.Unless you stop this
corruption, you cannot give the coal cheap.
Even if you increase the coal price statu-
torily. the black market price will be double.
So you have got to take up distribution.
Sir, lots of things have been said about the
coal prices. I hope the country knows
that during the last ten years, steel price
has gone up by 100 per cent, cement price
has gone up by 200 per cent, and aluminium
price has also gone up. But the one price
which has been artificially kept low is the
coal price. In order to help whom?
This is to help big bourgeoisie who want
cheap fuel. The coal mines have been
starved. There is no investment in them.
What matters is that the coal price should
be low. Nowhere in the world coal is
sold cheaper than in India. The Members
say: Look at the steel price in Japan or
Finland or West Germany. Tt is cheaper.
But what do you say about the coal price?
Our coal prices are the cheapest throughout
the world. Ttis an irrationa} structure.
If you want to give the workers a proper
share and proper equipment, you have to
increase the coal price. But what is the
impact of coal price? Bharat Coking Coal
Ltd. has already increased the coal price
by 36 rupees per ton for the coal which is
directly sent {0 the steel plants and 16
rupees per ton for the coal which gees to the
washeries 1 ask: what is the share of
wages in this increase? What is the prices
that you have to increase because of the
higher wages to the workers or higher
interim wages to the workers?

It was found out that out of Rs 30,
only Rs. 6 are because of wage rise. This
is all about coal. I would like to just
mention one thing. Iwas surprised that
one prominent Member of the Lok
Sabha stated, and I quote, “I, therefore,
plead for a bolder plan. I plead for con-
verting the whole policy of steel production
into state control. I do not have any faith
in the mixed sector.” Who said it? Mr.
K. D. Malaviya. And yet, today, while
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[Shri Kalyan Roy.]
the expansion of Durgapur and Rourkela
are frozen, his officers are busy helping the
Tatas to expand their production, Which
Malaviya is true—the Malaviya sitting
before me today or Malaviya of 1972, who
was speaking, thundering, in Lok Sabha?

Lastly, Sir, I would speak about the un-
fortunate situation in the nonferrous metal
mines. Sir, the situation is very tragic.
The Government has no policy about zinc,
about copper, about aluminium, about
iron ore. And what policy they have is to
surrender straightway before the mono-
polists. Sir, they have again considered
higher price for aluminium bacause Mr.
K. K. Birla wants it. They have close
down the HINDALOCO. The J. K.
Aluminium factory is closed down. They
have misappropriated money from the
banks. They have not paid money to the
D.V.C. and others, and they have locked
it oyt. Mr. Paj told in the Consultative
Committee that, “I will takeover the
alyminjum plant.” But I find the Birlas
have taken over Mr. Malaviya and Mrs.
Indira Gandhi, They have increased the
price by Rs. 1,000. In the black market,
it is being sold at Rs. 16,000 per tonne.
Birlas wanted this, and the Birlas got it.
Thank you, Mr, Malaviya.

Sir, it is the same thing about iron ore
you will be surprised to know that in India
there are private sector iron ore mines
and public sector iron ore mines. There
are 33 mines in the private sector and
368 mines in the public sector, together
they produce 35 million tonnes. We are
selling iron ore to Japan and Western
countries dead cheap. We are losing.
The iron ore mines in the private sector are
being destroyed. The manganese r
in the  private ssctor are being
destroyed. Out of 69 million tonnes
of manganese, only 6 million tonnes is of
high grade. That is being exported. And
the Government, in spite of its decision not
to export high-grade manganese ore, is
relaxing and allowing the export of high-
grade manganese. The same is the situa-
tion in mica, If you want to really develop
a proper Indian outlook for the nonferrous
metal mines, Mr. Malaviya, you have to
show the courage of the late Mr. Mohan
Kumaramangalam. No use of stepping
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into his shoes unless you want to face the
vested iterests and take-over the iron ore
mines, the manganese mines, the dolomite
mines and the lime-stone mines, How
do you plan? It is the private sector who
are ruining and slaughtering some mines.

Sir, my last submission is the reshu-
flling of the C.M.A. and the B.C.C.L. Root
out the corrupt officers., The names are
in your pockets. Stretch your hand of
co-operation to the workers. Arrange for
food ratjon, arrange for pi't safety measures,
and have elected committees and stop
boosting up the non-existent INTUC.
Root out the corrupt people, and take-over
the non-ferrous metal mines. That is the
only way in which lies the interest of this
country.

=it garé Tag faafear (as 93mw) -
wgiex, agefagifas qu & v At
qvdr & fagra 7 A A @fasr qard
FT OF fqqw wgea gHAT W & | T
gH A<t gfar Y a3 97 fang S
gdgnagiaadfr ¥ 3w, ¥ e,
fawfag § AT arFqac§ fasiv fF
A FTHATFTSTIT AT AR ¥ IeEA
A FEr FEET A gAY TE wE
T g R fae gmT we & R
7 Ig 1 gIET T Aged & T b7 Py
ez & fFT8 & 73T FETT & IATIA
FT 7Eed g AR g wged F fa=a A
TEFHT AT Iy JITATAT FT q
e fear mar qa 9 age v ferfa
oAt 3EF 5 TEEAT afsew T,
AEwTF &, ¥ off ¥ JqF Faq
29 ¥UT wOU  FT fafqay fHFar a@r
a7  afeT srwr #¥ feafg & 100 QY
TFIATE fHEA 5,000 FAT Fo FT
o A EE ]

2 AT FUT {IC # A0 ATH
e, g AR gf s qaraf ¥
#afga fawrg siix gafq & Iami &
AN E 1 FATX I Y AT A ;AT
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¥ {ogw & zowra, @rgr ST @A
gl ¥ SIN FE W @A § |
gamT & q1 feafa § v e afe gw
3fte o= qrEv d fF 72-73 WEw
AT ATFIATATHT AT A AT LA
HIN 2 AL FAUT A FL FHA!
TEQNT FT TG T FTAT FLAT T2 AT
gaTdy T faeq 1 57 &War g SEH
QN STHWT TET AT | GATL ST 7T
Yadis owET & saw 10 fafaad
TH AT ATAVIFRA GEIT | ATH &1 ST
feafa & o fagrs T30 o&7 &1 qTeT
FAT ATGATRT TG A FfeT I
fa@ar & 1 AT ST FHT F FTIT ZHIL
T ST g A T E——UF IAfH-
fagt Y w47 &, gHL FrAATT F Ul
| AATTE, AL FITA  FTFAT G HIT
Fa afasr A mfaFt F qeaai q
YFAT Y | TEF qIOTHEAET gH O
qET FT INT ARl FE GH | HAT,
d AW # {7IRT HAT ARACE
f& gt % arax ar fasrer &1 qraey
g, ST gAT FISAr aAT, AT TEATT
FITGMET & JTFAT FATT T T8 I
yag gaar fa=rT AT Tifgy 9 fF
3% fT gHET qraT St SEe g,
foraey araT 1 FET T AT FEHRT
WFTAT §H FG FET | TZ AT 7
fewaz & | ST QT & F1 3few 7
gHFI STHFT  FIM IBM AU
AT TG qTH &1 a1 (FATOENT §
A7 ST fqars, ST, T fE §
FAHET fGE@T FIF FT qr@ @ AT
TR ETF FINF AU AUGEF
frags & fr oo @l ¥ fom
ST & fawel FY sxgwar AT ATfEn
qifr gamar & 39 At w1 og
7 forar it @% o g fHar 9 aw
RO ana off wraer #7 FH AT | Iqw
X | T FGT AT & FowEAT FT
ST £ a9 qgT §, AfFA §HAZ
6—203RSS/74
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@ g 6 AT w0 a9 § o1 Ia-
afsq 7 Al fagwa 31 Fraa & wsdia-
FLOF 1T FAGT K1, ATA-HIHT
FIT  qIH( ULAFTT Z A9 F
AT AN TF T AATAT ¥ HATT
g AR Tg Fgar % w195 *FT FAT F7
qANE H TN F IIET |} F4T g5, 9%
fafaa awar & | S| FaEE F ard
R AT FT FAT G | AT F N9 TET
frera, FET F7 FAT § 47 499 WE
g afea ®1me 1 6T g——7 719 weT
® TG AL, JeArqT & a9y q=90 grav
g1 A AUH F WEFH F qEAT FT
JEA g | FreT A1 § WAt & qefaat
& AT FEEET A UAATSF A AT
gfsewrar &1 srfgw gfesr #
SgT a% e g, afsdw qFT qT-
| & FaT g8l FarEETy g, afs
AT SfEF Wi g a1 IAF g
T fwar AT =Tifge st Sfaw
et & strr =nfey AfFT ST wegad
FY AT R AAIfAE gfeFior faa Srar
AR 1T Fawr 78 W1 Wl & {F 7
F4, grasfas Ga 7 g ar s 9l
T WAT g TAET ACE § AIE AT S
A1 IEHT fad7d FIATE, 9 59 aG 0
AT G&T §T AT g AT SGHT HIE GATH
AGT & | ITHT FATSH Tg! g o6 ST
§ yso fa@rdr & w9 S¢, SArfa
ars sy foay f& g swa 7T g9
I 3 A7 IAfd F FA A A gQ
g’ \ .
AT GEAIT AIAAT F @R FH
VT T g7 3w feafs ® 9ga fF g
FT IJATGT AT ATILAFAT & ATET
A ug =S AT ALT FE! 9T GFAT
FNfF AT W T TFTIALET I F
forg oz aga w=< g 1 faad wHtaq
gHTY AT FH FAT AT AFAT &, AL
TaqeAdl & FUT AT EFAIE 3®Wa fo@

l
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[ ars fag faaifaan
qZ FAT ATTF § fF IAFT  T2AT

¥ Iovad F gfee § cqraAEEr AT
srfgy otz gafac gurw ag fafeaa
BT ¥ Feq giAr Arfge v fray o 3o
W g AL F AT TEY FAA AT AT
ArgTT AT g fadar 7 G W §
SEE GR ATA ATF A GEIAT FLA |
# 3T graed ¥ g fA3qT HTAT AT
" ArEIT TSR T AT 4,
AT W & UF fgeq &, TgT KAy Arav
g1 # wra¥ 3T FTEr TEar g
5 ag a3 fageaar & f& AT AT
&1 @Il § fAdaT @ AR aEx
99 AT ATEIAE IqH FF X
IF TAA FTIAAE 1 78 FRaT Wy
' ara g fw area o #, fo|d gw
SECIIR ICURECE I AR 2 f O
IAIIA FH A AR @17 A fAFraT |
St @at giar § 39y FW 9T gW 99
F9AE 1 ST ag "l feafa &y snfys
gfee ¥, w@rawm@T it gfee § ok
am & warfamrd it gfee & oY ag avg
sfad & T TqaT AT FT AT Arfag
f& aegfeafa #a0 g1 & wvadra wra-
g ST & fragT FeMF Y 7 qray
A IEL AHA A |

SIgt aF A«rEAr o997 §, AR
qaF( § 79 A F FH fawqt ¥
FEIg | AgaT guim 1 a1a g 5 qex
q2W F AATEAT (580 q FrH TIIA
aie & feqfveq & ok =g &
qE SAMMA AT FAL ASH! F 1 AT Sram
g1 afer agr & feafy #Y gare
& forg rad daadly @Yaqr ¥ a7,
HY 99997 AIFAT F ET AT
giwdl guFdtT AT F gEg oY 78
geaca war @ & aifeer gRarfas
gfez 31T 2w gfse & ot Aree
FZ7 AT ITASH § AAISAT F IT gATH
aral F( g FF g TAAT ITAFT
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g5 agl gF A@r @« @iz earfaa
frar sg o afFT gmw sTo s
faare agi gem o warfas gfte &
ST 39 IR & fAg gy g AT I9HT
AT W AT AT AT FHI {IAGAT
ggar & | AAETE ® HHI, A
FIFAT BT 3fer § FATSAT TA RA
FT QAT AT § FgT A1 Al AT wH
AE R | F(TATT FTHAT T qAA G
TG grar | ;AR FE qIwq §
WA IAMW TF QAT AT & FgH gEd
gFR #1 ot qE & 1 faend
F FEN & IATSTH H1S FAT 79(AT
& wg fF agt fawell Y w497 @Y,
qra¥ A faert | qar frafa T &
s fF agi 9x Far, I AT
@ 9T A, g9 @gT weEg
AARENAT A TTIT FrL@A ) S0
AR 741 faorea gor, 74 9 fa=r
faar stram =nfaw

T@w wArar § ag wga0 {5 aders-
HOF & qra-a | OF A SIAT JATS
ArAE €19 9T T & faw aga feai
¥ g fFar s @ 8 1 9 e
SUF H i gEAE 3fee ¥ o
SUgFT TATF & | qASIAr A g
Wt s § f7 =g 9% ghmTwe
SFeraT & Few A wifaw A
FY gHEATHT & FICO  ITAEA XU
TATFUSTE | T 919 W g aga
farwar &1 fawa §

# 3q gy | Fo gAlT Ay
AT SV F TAN I@AT ARATE | TE
ar s w@a aafdr @ gfear
fafaes =t eqmar g€ ST Hew
® @ qmfdr fgq g, AteT A
fraeT #xar Sgar § 5 gawr gy
afe 8 ST @rg | Tad R A W
F YT T ARA FqarAr Tigar g
A AIATGRIA  AFTHRT F IIAC
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& fF 97 9% Tas et fegzanRy
T FW § 79 TF TAF A TG ToT
aFd & | fawfas faes a5t 9x )
T A ATET ghAr § ST AT ag=w
qF 37 FEY faqra g ovar
AR FfgFdd AT FEAT F oA
AG2UT g RS & Frw Ad @
81 @ 7 e & fF g
fedzamgsiom g1t ;fsw ok @
saarfeEr  arw feqr a¥ FEy fqaeago
AT FIfEW, TR FET TGW0A Y
HF@FAC § | g9 qeF fagizor &
mreg # A9 fAaea & f ot 7o A
AT EERIMH T THT F AT H
frgfor fwar e 31 oF ag S
Z, =g feméne §ar a4 § fF foa =1
ITEA ¥ graey g AT ST HTUFH I AL
e faaar § T gay O e Al
W ACFIT@W § 9T FT A I T
a1 faear & | T@ & EEY F AW
fraza g fe o fast cawA aga &
FRGIA § FY T F7 AT AT IS

ESTF St deeE ¥ SH A g

AT A w1 fAwegw ag & 9=

AR T AT | STFT F=a7 777 AT
srar g afwT S oS ST # g aT

BT IAATAC & T GGHAAT & qg FA DT

FTHT ST FAT 9T fAadr & T 37

FEIHAT T qFAT I 7T g0 fageaor

T H1E swaEar g1 ¥ zafAq w4
gaTg 2 f5 08 Fig@mEt &7 a8 WA
wE ITA T A fEAr A0 FT ATAT G

a3 e [rAr Jifge | ST wE|

T T aga HY AT Fr IET W

B ITH AT AT qH AA f7Ar §r

F7 araT ger  ax faqi strar [fge

A7ifE qET A g ¥ AT F AW

HATET A 3T @00 H N HAT

ST ITFTC BT ST F w1 TIT TGS

faadt ¢ ga fag  ag FqT Fw

FEeAqW & AT 38 X mad g1 0T
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fevar strar =faw

gaR gefer MR AE F¥ abFwar
F W afdTa garar AT F1f5e
foaa & SasiFarst w1 a¥orT T &Ar
95 ) AT ITHI 6, 6 WA X
e AT WY 3T & &F JIE TAATT
FEAT 9TAC F ) T AN F
QUAMIIA F TIXF G =ra7 AfFAqt ¥
fadeT wew & fward @ sq 997 #7
FHELT BIET ATAG § 1 FE T AT
ST FT gt T agA HY Arwi<ar agr
faadt oftT 71T & 17 &7 F1T 9T
qam faar sar § g 7 agt oF farsrrsw
feafs 77 wr § X @ 99 7 3799
favig  forar strar =g ¢ fastar =+
FA F1 X HFW * AT TEA &
frrasvgarg ) faes i afarfaa
qAT & WiE A qLAT ITF F SN
FC@E 37 F1 F597 A qFAIT &
T 3T Y Arawsar F e faar
st wifgg | gefeeaa ofar &
afra 99 ¥ g Y I FT ATIIIRAT
# g afr Q@ @ zfr A
e Fear wgar g % fasd ot
F fawrg Frgfee 7 agrazqa
FI@A FUT AT g AT I
FILEET HT F5970 7 A qgfqITF
qry  IqFsy wLAT AT AMET |
ZET(T FT GIT T FIRT FAT K OIAT
&\ =@ qeaed § wAS &Y A
o1 &Y gaAT g1 At § 7fRA T4 A
fa& gz frg ae7 @ gdF gL MTITIT
e AT AATZI @I 2 | § gHAT 70
Trgarg oA St 20, 23 ATATF
THA g9 § I U UK AT F07EC
S AT F OrF TENT AT KA § HR
BN 2T A I HT HOATT HId g af T
mryaasrar 2 5 20 AR 25 wiad
HFT 9@ F@F | 3T I AR Al
Afga AT HOF TF AT A AL AT
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[+t wans fag feeitfaa]

qiw #f9e ¥ I qFT ALY a9 AT
Arfgl AR T FF "EAET & A
T &1 97 qGl fHar Jray =A1fgy |
T F HATAT FIET Ied T F S 59T
% Z1AT § 99 < gedt § AF gFy
=MfET AT IH FT GO I@WTA FT AR
Fifge M Oy oAt F fau sumEr
CIE GO TS G i R
FAAT FG &F SUAET H HIF ATl
aegl g 37 & fAu TEmd @ A
Sfaq qea  9X wre@Ei &1 e
=1fzw | iy o7, F0 WR WS
ATAIRIX A3 X TIET T FIEeIL aTC
FIGT HTET | A7 A0 A1 g T8
S & AT TIHIA AfGAT g
faafw@ & sy =nfgg | zw & o
T F HATT F F1G o gFF
R 3T 71 g7 =Nfgq | 78 S e
TATIEY [T | FT99 &1 § T4 T WIeaq
¥ 98 T g7 AR MR 7@ § fas
§a F AW &1 AATH FA FT HAGE
gl fear s =ifgo o @eeT @
TATAEIE qAT AT AT H1 HAATE-
faw Fmars aret @ grEEAT & a9
FIROT @1 T & | afasT 7 gaeary
- TN JT AT 7 TSI &, Al

yu fm § & osw F wfas
TEE & ggmEwe g fRAr S
ITfET AT 2 & AT TT7eaw| F1FRAAT
AR TAMI & GREATHT FT qHIAA

FAT A1fgT )

a3 $© M@ a1 o7 ST §F qAT
Wl SfF & wweY WY § WK qR fawary
g & AT S AR gwrd sawedr
AEIRT  FTHN AN § I@ AgEH
FFMA I@W@E A ITF g
q A7 e AT awA o1 @ g a8
LA AR AT Frg fqem &
19 7L} G IAT § AR gHIR I F
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fAgag M@ st aq & frgw & &ma-
Sffs aa H I IFR F FICE@ET A
TqIAT #Y § ST AR I F faFe WK
Iafq & FT @EEw fag I W &)

sft @it T (IEr) o sgEEta
R, S IEAT AATAT & I AL
aeq &1 WY & 7T Sy & fF gl
gfrr & #15 3w wmyfaw g ar afq-
TS | TAET HI9EE 99 W A
ZEqIT IqTEA § graT @ | STt
RS, IO F IeqTaA & fawtaw ®
# zaar & wgAr wrgar g fF weda-
FO0 FY Afq ST AR T #7OATE
ag WA | AHTAR & | T IAHTT
£ ARAT IArEr & | AEqF F AT
qur osfiufa & waed F@E §
¥ &Y AETAET T FIAITAT £ ) TED
ag-a  feqead!  d@i ST
AT T WL FT TXH SATA 7 347 |G
TEafeni W g F A E | K oaqrAn
Jrgar g foF ag S 3ET FRE@ TS
g SR St wew fa@ W E AE
qoftafeat. F FTET & E |

ITWEfT wgEd, § HH aqrer
wrgav g fF gfanar geowfa & gard
W F AT IUTEA FT T A & |
qT 9T gw ATART F a7 F 48-
49 F HiHE & & arzT A A
fegeama &1 ST WY@ A IARA
97 g FOT-FAT AT & AT AT |
T q<g Cfomm 9 oF HiRIw g 9 |
ST § At 48-49 F wio I@W fw
AR SR 1.7 Hfema e oor
JafF ST T VAN AIEL 9. 4
Aifqga e sxf@ar g | o6 aw@ @
oo &7 gfar 9 998 saer & &1
IqET Jo THo THo HLo F g—
126 Hifaaa Mifex z7 1 Igx qg
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Jo THo To HIAT & | AW 9.4
Wfed zT g AR IEF a1g FeT AT
AR fegEm &1 6.6 WigwF T
osly T o Hafedy g, wiwm g ¥
wiE T IEHT fqE 67 TRAEIATE |
TETET Y 85 gTERE @1 TEH qar
e g T zrer ot 6 eaafEa ot
afgat ¥ wraga werar & M foawr fx
TR & ™ g8 fF
faars, aed@en, g e St AR
e SN T qar et §
& gefafaai oic aa & wraeq 3
Jodt §, I IqE AR E, WA &,
IAH FIE AEME ) FifF g9 T@
g f5 o wAlT MR FT ITAT TN
=T AT § [ &7 FTSAT AT &4
Wic § 9g @I g T & AW 67
qeEE &1 g Safadr | Ag 2 |

Tq feafasr § & Fgar @A g
W AR FT WA & CaS g a8
A FA g | FATRfeT WEH T 700
feenam X SaTA &1 550 fwa-
g AR S el 3o g, SO
S TAFT 100 & wafF fgrgeama 7 14
framm § 9T w3 12 fFawm @1
AT E | TE ST Mewe fE 2 a4 A
EE | W a1 gEWe FHE A T
A g van g = fergeam | o z@wm@
© T IEAET § A AT AT 1 T F |
w7 g frafq § soowrafa =g, at
R a3 & 919 F4T TH g, T A&
g fgrgear™ A w09 I@IEA 1 aW@M
& fag ? 99 gw 59 19 W AWa g B
gfaar 7 g 3 & saTer geqTq Sertad
grar & g am suvar wngfAw g, v 6T
fergem & Sugeg W foew &1
Fery ¥ fasfaer & gw W0 & &7
HOUAT &, AT AT §, FT A g 7
Ffgmw & Zmw g, 1 wWe faU

el R, TAH SHT foF G |
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= fas 2 ? & oF fadww A
A FHAT FEAT § 1 famaw & T
¥, qTIEOT F AN W AL, AWE
T AT ¢, T 39 9FG  gATR W A
T a7 €, o ey & B e &
TR FEAT | AT TEA AT FE
T e arar & wifE sw fou
T ¥ T8 A AAT a9 gR, I
T % w9 F 912 gH IERA ag
* fawfaer & &1

I9gaNfd wgied, d 9 FamAr
et g fr fergeam & fow-fow zams
# T FT ITNEH qgIH FT o0 g,
T AqNS I8 ¢ F Sgi g 6w
2T graT &, 99 T &1 wiwwav
AR F AT fFar g 1 a8 arg &
&, g 91 fauq A wA GF E Su-
wwrafa wgew, & S fergeam
F ‘g’ A gFAT g~— T SAAT
¥ 999 SR @ FEAa g-—oAtw
§ oI @R FEAT ATEAT § "I
M @R & {gars  gaa AT
¥ fF ot fgrgram &7 ®X @ @ €
T G FT ATHFIT TF IS (w47
T Y ) T H S ey F2 ad,
ag st F wgET AW g g
F mow FEar wga g B e e
g & faafae & ooy o fgegeam
% uFwm fanud ¥ IEqR FEI—
qI ARG AT SAF0 g ATEl §
fa@eT——=IT § HGH( TAWT AT
§ BT 1964 F ISIAT F GEHTATT AT
QAT GTgd UF ARSH A1 GIF
Fi fau & fr @ wrew & fe S §
T AT FRA F a1g o7 dgl e
@& e g qeTd g ;I FrEer
qRd F 99 GHREH  F q1” IW@
FUHC 7 TR Q08 FA § AWE
firart i a1q ST fgegeaTe wT 1 9
F& wWe Afwn fr T @F
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(=0 as fag fa=ifam)
fqu FT@N &1 @FT FL | IH
dma & faafesr & g AEd
Aty §—A o fEzmg A aEl
Uz FIGAHT FY WE H § - TFAT AGAT

B .

“All three eastern region ore-based
locations at Nayagarh, Barakat and
Boniagarh are considered suitable for
large intergrated steel plants. New rail
links will have to be laid and dams cons-
tructed for ensuring adequate supply of
water for ecach of these locations.
Nayagarh is advantageously located for
utilisation of ore from the rich deposits
of Malangtoli and Gandhamardan blocks.
Location of a large pig-iron plant ‘at
Nayagarh will throw open a vast area w1.th
possibility of considerable  industrial
development. Thislocation hasthe poten-
tial to sustain a 10 to 12 mullion tonne
steel complex. As regards the production
and distribution costs of pig-iron, Naya-
garh is the most economical of all the 28
locations considered 1n this study.”

=t gEaT GWE | AEAT GG Al
FZI0T F @ & ag frm e A amam
TR FFA AT EIE Qe & 7

#fT Tt A ¢ A TR FALT FT WE
g1 AT =AY AT FAE A WE
AHY & o AfwT | ar 28 AT
F1 7 FT T Y e o7 fF I
§ 7T T TF QAT TATHT & 2T 10—12
fafras o7 #1 TERde & W @
T THT g M forgeaqmT & ga¥ a@wr
TET § AL A & e g ag
I AFATZWT | AT ST GAGFT T@IET,
1964 & ISAT ¥ AT &7 WY & M A
39T T § 7 g oA g5 w7 W@
fames 71 wWr gf 8, ST TA A AT
ST R S qEadiy a7 oSt
a1 =Y i IS R 5T g wrear
o

TENT T G AT 7 I9HG
(s g@tw = gimar) - usmGer g

?

[RATJYA SABHA]

working of Ministry 172

of Steel and Mines

@ TA: AFTHAT ITATH |
Sugarfs wgiET, HEt w T WAy
FEAT AZT & | TITHAT SAT H §
TAFTHAT & a8 g T 91 A5 2 |
g9 T FT FAT & fF Sgt wear e
T AFAT & MT TGS T e T 3T
"HRAT & Agf, M fgrgear & #8f gady
SR HQ, A7 AT FATE | AfFT At
S a7 gaT &, GEq € 99 qFar 3,
FET AATH FT 7oA HIAT F1fzy, FAfFA
Ig THTT TG FIGAT & | AT AR HT
as{l Z1dT §, g8i @A T AT FT
3T & | 99 gW I e e & A
q FZA & A ST & vaagwT FY a1q
FEA &, TEAT T TFIGAT 1, HIT
ZA% T e & fu na e | weder
FT TFRGIT FIAT ATCZT 9T, 79 73y
T FATAR! (AT E, TE WURT ZISWAY
FIAT G | T wAve & AFAT
faarfaer @ ot e &% #1 Wiy
§ FT ST HIAT GHIT ¥ 01 HIT
F1E AT & foay Ifar #r  fewmne
F AT FIAT TG § 7 97 agq
foemies feafa & 1 s gomar WY
fergwara &1 =T wwar § IuFT AwTR
FCT ATZAE | T AT g1 G
STAAT AT § fF e oo g
F faatfaer & aom ®1 F ag § v
fogiemi #1 U7 F AW FI AT
Afq & g ?

7o famfaer # & o AT @ szraT
TR § | T fawwaar § fr fargearT
® ®Eer # o fareaw fafq &
&, SFT g8 ST F) AIZT MW a95
& HIT ST 5 F geqra d=ar § -
W %1 AT ZH 797 T ITqANHT
F1 Agd AT 7 9T TWAT A9 §
THEHT AT FCTE, 30 a1 § @y
AATHAT T BTN HLAT AT(ET | Hrerar
"ET g AR | favarg #3§ & | Fgr
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ITHT FHISTATE 39 TG FT & [ AL~
FOT T ATqq  TCRIART g1 9T,
FASEATI ET AT | A STF FEAT A2l
g fx @ & mygfrasr & a #®
affma T Fgrg) SR A g &
foocere= a2 3, @Ta F Aygfr-
ST 9T T ST

4, p.M.

THE VICE-CHAIRMAN (SHRIMAT! PURABI
MukHO PADHYAY) In the Chair.

W FE S g fF gwent wraw 9w
for ferget & &4 vefree 71 g7 FT AT
SRS & | ® TN 7 T AT EA7E 7SS
qTIIT | KA [OT Ag FFaHT gars g
g A garar v F fegram € @t
FTEATE TEH & HIT e & HEAT
0 & A1 ) 99 qT wegw o gfeaa
O TS & gATS @IS ° Ad add
g1 a%I 9 gAAr fegaas Ry
& o g o JE e F FT qeAr
AT AT FEA1 & OF AT 3@ AR A A
% ST & 9T S W FAAT ST g
SFT AT TR SATST =T & foF g
frooml SIdT & | STmEw ¥ a8
forrerg=i samaT AT g | fergea &
F1 g3 B Th J3Is & M a8 Thegd
TARATRH B 7 T gE F TES gL
g, TNE I 3 AT | T AT 9
R/ FH| FIAT A1EA & a7 TOET GIq &
A F T AT T A g

wEYEE F AOg F faatae F ;T A
FgA Tgdl g 1 AT I v faa ager
A A oFar W@ A fFoAwgE a
SAR ASAAFIT g1 AT & z_iAw
IEA | MSAS EAT &, W IAY FgAl
aTgat 3 [ q9gR W e e
H FT9 F70 g 98 4% awAfaE a5 ?
gz uwHifg & feq=ely 97 § 399
o T A W AgAd g g fF I
TEifam<or 8T g Ffgm 1 g
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TIATHLT F&T AT FJIRY T AT
qOERT AT A7 FL IqF (G g1 qFqT
g fr @i a9z 9o g1 o fawfesr &
o T AT § 6w ww F% Faar
QY T qF T9 TTFIT gHT AT AT
I 9 W WIfTF A F A IO HLIT
WL ATHT T g R I@HT T oS
TS FLA T | A A9 TF qIT &
ST | ATH AT TEAT ATEATE |

o faurea s fafaes & st
FETN TA qGT F Wolg< AaT & | Fgf
ST A & SO 9§ F1 19 TR WAX
fad | i Femw T ST AT F wIEA
£ T g Aqr €, TAE fom @ A7
FEATT I F TF A+ A=A & fawT
THT, g W fF g1 M uF wmEHEr
3200 ¥9% {97 € | za¥ @A & % ar
qTZaE EeT qTRIS F IA% IqT AE AN
G9T ¥FT 9T gC F, 99 gAT IAH
qre AT IS IS 97 | Ag "y faar-
F1 fafgas #1 & 39 41997 § 98 A7
qE 1w T FT AEIAFIT
F A% A% AT FLEAT § Fo Hio
FARATAA A% Aqw o FrErg g
TAT | ALTTFHOT ST FZF AT AT HTATT
T &1 g sl & @ o,
JCTFI & AE Fo Hlo FATTHIAH
& 19 g1 T | QA AGY BIAT A |

(Interruption)

SHRI KALYAN ROY: Madam, on a

point of order. I was told that Mr. Rabi
Ray has siated that I have taken some
money, Rs. 19,000, from a mine owner.
It is a tissuc of lies. 1 am surprised that
Mr. Rabi Ray, who has just come now after
threeye ars of natjonalisation, dares to make
these challenges. It is a connected crea-
tion of a diseased mind, from a diseased
body. . :

SHRI RAJNARAIN: This is a point of
order?

THE VICE-CHAIRMAN (SHRIMAT.[
PURABI MUHKHOPADHYAY): Thi®
is a point of personal explanation,

il
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SHRI KALYAN ROY: Mr. Rabi Ray
should either prove it or have the courtesy
to withdraw it. 1 know some of his party
members, I do not know him,1 must
say—used to go to certain big business
houses in the coal mines, used to live in their
bungalows. Documents are there. I can
take any parlimentary committee to the coal
belt any time you suggest. In all the coal
mines, the workers will give the reply,
not me. I know also that some of the
members belonging to” his party have
stopped going to the coal mines after the
take-over because the workers are waiting
to give them a good reception, because they
along with the mine owners exploited
them.

it W T : AR, § AT AT HAH
AT TG I9 qYT T I AF F1 qATA
&1 g JE! giaT § HifF 73 997 -
TR IAF 99 FIE YT § gAY 9ref

FIRXAAT IR @I |
=it Lot fag (3fraro) : aea aamn
(Interruption)
it TR : #F 9g W\ )
FIFAT & AGL & FTLF 777 |
(Innterrption)

THE VICE-CHAIRMAN (SHRIMATI
PURABI MUKHOPADHYAY): Mr.
Rajnarain, you were not speaking. Mr.
Rabi Ray was speaking.

+ft TRAES ¢ A7 I
qq |
THE VICE- CHAIRMAN (SHRIMATI

PURABI MUKHOPADHYAY): Please
sit down, Mr. Rajnarain, please sit down.

EICE RS

TSR ;39 T A faar g
7z AT AT TR | g wagt‘r F1 gear
FIIEIE |

SHRI KALYAN ROY: Mr. Rajnarain

was a paid agent of New Sadgram Colliery,

a stooge. 1 know the orgies and moles-
tation of women indulged in by him. I
will prove the charge, He was protected
from the workers. Mr. Rajnarain, you
accept my challenge. I will take you to
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the colliery. There was a police complaint,

Madam, against Mr. Rajnarain. He

was caught takig money. The

workers surrounded him and the Indira -
Government’s police came to his rescue.

He was taken to the police station. T

know this type of people and I would have

stated things much worse in nature. I

know their attempt to denationalise the

coal-mines has been stopped...

THE VICE-CHAIRMAN (SHRIMATI
PURAB! MUKHOPADHAY): Mr. Rabi
Ray, you continue your speech.

SHRI RAJNARAIN: Madam, on a
personal explanatjon,

THE VICE-CHAIRMAN (SHRIMATI
PURABI MUKHOPADHYAY) : Npg, not
now.

SHRI RAJNARAIN: Why not?

THE VICE-CHAIRMAN (SHRIMATI
PURABI MUKHOPADHYAY): T will
call you later on, Do not challenge the
Chaijr.

Mr. Rabi Ray, you have levelled a very
serious charge against a sitting Member
of this House and that cannot be taken
very frivolously. I would appeal (o the
Members to be quiet and if you have got
anything to say, you can do so in & parlia-
mentary way, not in the way that you are
all now doing. After Mr. Rabi Ray fini-
shes, T will call Mr, Kalyan Roy to’ give a
personal explanation.

SHRI RAJNARAIN: Kalyan Roy or
myself?

THE VICE-CHAIRMAN (SHRIMATI
PURABI MUKHOPADHYAY): Mr.
Rajnarain, since your nameis alko men-
tioned you will also get an opportunity.

SHRI KALYAN ROY: I want a parlia-
mentary committee to go into these things.

THE VICE-CHAIRMAN (SHRIMATI
PURABI MUKHOPADHYAY): Mr. Rabi
Ray, the record that you are producing will
be laid on the Table for Mr. Kalyan Roy to
examine.

=Y & T F IR AF TG

THE VICE-CHAIRMAN (SHRIMATI
PURABI MUKHOPADHYAY): Mr.

!
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Kalyan Roy, let Mr. Rabj Ray finish.
After hearing him, if you have got anythmg
to say, I will allow you.
St Tt Ty ¢ & F ag Fg W A fF
g dif *© faafed @ 77 frafy &
R 39 fgarfad & 7 ag ot #g7 =gar
g Wal wgRT ¥ g8 wrwavaw fzav o
B S AwgT asdiaE F age w1
FIA A ITRT FTH G IR TET ST,
afFT # A wERT | wg AR g
fF TR A ST ApEg Fifead

SHRI KALYAN ROY: Now the cat
-is out of the bag. I will accompany him
to the New Sadgram Colliery. Is he
prepared to come? Because I do not know
what reception he would get from the
workers there. But 1 am prepared to take
any Member of Parliament to New Sadgram
Colliery. . .(Interruptions)

=it <&t Tg 7 q7 98 w5 WA
FAAT R F 1S & AL
TSEIFOT F & A FTH w9,
ST Ft fasEm W § #) zafae @
Wl AGET § FgAT AEar § OF oS
AT IR T a7 9 a9gR 97
HTH F G 9 I F| L@ AFAT a7
A T AR g & 7 fo 9y T an
“H IgT oFE F |

A W R, § FEAT  ATEAT E
f& e damem ®1 T@ A | S
=fgy f& fergeam & g wie =&
F IqET 93 AT FFE TwC S9-
HIFIT F1, ST @AM E Iq F1 g0 F
7 el | g foa @3 w9 & fag
FT I FRT IT AE §, WX 9 gAY
®Wigara d4 fe@ § §wew w7
gfF sma @ waw 9T ax famie
FI |

ST TAITAAN : WIAAAT,  F ATI
BT TH A & AW WA gEedy
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qAEAT g & gt qry A | HTEA-
T & off Fearor T FY fRaAr enfa
g, g7 fFaet wfowr § sic &n
INATE & g fa@rr SEar g | A
7z arq® gem f¥ faw @@ 7 93
asiifaat & fradx dam oy @ 4

qEHMET, MEE ATTRT 39 93T &
AAF g5 AF F 93 9" 937 1)
HAST 237 AT ATG A T AAT 00 &1,
@ T T & g7 AX HIA AAGU
F fza 9 19 fFa1 2 ) 98 AT &V o GTo
WMo F Wt § fFAT | A AT AW
TR TEATAT 4 A |l TR goedt AT
f& swfaar smn. sEfear aon
TR T aTF ¥ W AFT @4 AT
g foar IHT AR ATA-HTT TF ATH-
& ¥ afqd 99 W@ 9 IR qA A
TEATAT ;T FEgR AT WL AG q( TA-
ATTAOT &, FOHT G0 2, drrfees JrEt
FT ATqLE, a9 SR WIEAT BIST, a9
wd qar &y fF w@o dvo Arde & &
FATE | ,
FAT T4 N FV THF-TF AG FT
q SATE | 57 AT AEAEA T IEIS
FET 9T | IR AT OF Y AAEE g
¥ AT E | AR A1 SAFT OF &1 Aq
§ 97 2 gHIL gAY 7 Forasg ATAET |
% o wifeex 2, @9 S99 -
WE | T AwA F Ay & A
IHT ZAT E IR TF A9 § WK Al
TEY gAT & ARl fAEE FF AT
C i B e I e 1 A R
F oY THF THEY W @ EdTE
f& 15-1-67 ®1 32 §1 T FIGL
qT, WTEAAT, Weqwq QT AT
Fudar & wremw g fauw (Interruption)

g 23-1-67 T T FeA(T A
& Y fag g ...

(Interruption)

i
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THE VICE-CHATRMAN (SHRIMATI
PURABI MUKHOPADHYAY). You
wanted only to make a persona] explana-
tion,

S\ UKALAG : Ig WH § 9T
Fd F@T | o) T CRovresty, s F T
F T T ZET AT AT SR THHT
qetem fFar o

THE VICE-CHAIRMAN (SHRIMATI
PURABI MUKHOPADHYAY) : You
were givig your personal expianation,
Now you have to conclude.

®{( TSR © TR G°q7 AT 7 87

THE VICE-CHAIRMAN (SHRIMATI
PURABI MUKHOPADHYAY): This is
not a personal explanation, Please sit down.

SHRI B. S. SHEKHAWAT (Madhya
Pradesh): On a point of order ..

SHRI BHUPESH GUPTA (West Bengal):
I stood first, Let me speak first. 1 do not
wish to comment on this except that Shri
Rajnarain has been good enough to
pass on this note to me and I am grateful
to him. On this, personal explanations
will be given. Obviously it starts with

afaw gt wegfaez, gon wefr sfmAy
zfegaraist You can understand the politi-

cal overtone in it, Madam, Vice-Chairman,
these are two vouchers. [ do not know
whether it is correct or not. This is a
photostat copy. There is nothig in these
notes to show that Shri Kalyan Roy has
received any money. Suppose, Madam,
I write a cheque on my cheque book for
Rs, I0,00Q/, say in th name of Shri Raj-
narain, And I sign it. And 1 take a
photostat copy of it. Does it mean that he
has received the money? Does it prove
that Shri Rajnarain has received the
motiey? Or, supposc Birla writes in his
voucher book: *‘Paid to Shri Rajnarain
and so and so Rs. 1 lakh”, And it is
. photographed. Does it mean that Shri

{RAJYA SABHA ]

working of Ministry 180

of Steel and Mines
Rajnarain  has received this money or
ithas been actually paid. Thisisa voucher -
of a company—alleged to be and purported
to be—on which some-thing is written,-
It is no receipt. . ..

SHRI RAIJNARAIN : Everything is oir
it. Even signature is there.

SHRI BHUPESH GUPTA : Of course,
Shri Kalyan Shankar Roy’s name is there.
It is quite clear. .. -

SHRI RAJNARAIN : There is the sig-
nature of Mr. Samar Ser.

SHRI BHUPESH GUPTA: Where is it?"
May I know in which language it is?

SHRI RAJNARAIN: It is in English.

SHRI BHUPESH GUPTA: Where is the
Signatur ? . -
SHRI RAJNARAIN : Read it...

(Interruptions). ..All right. Let it go to the
Privileges Committee,

SHRI BHUPESH GUPTA: Yes, it can
be gone into, Here the name is “Kalyan
Roy”, but the sighature is “Sumer Sen”,
Madam, 1 think you can kindly allow him
to lay it on the Table of the House.

SHRI RAJNARAIN : Yes,

SHRI BHUPESH GUPTA : There is the
Privileges Committee and it can go into
this.

SOME HON. MEMBERS : Yes.

SHR1 BHUPESH GUPTA : 1 am bpot
suggesting anything more then thatand it
"can also be found out whether anybcdy
is interested. Now, Madam, Mr. Kalyan
Roy may say what he wants to say.

THE VICE-CHAIRMAN (SHRIMATI
PURABI MUKHOPADHYAY): Yes, Mr,
Kalyan Roy, you may say if you have
anything to say on this,

SHRI SUBRAMANIAN SWAMY "
(Uttar Pradesh): We should also be given a
chance.

THE VICE CHAIRMAN (SHRIMATI
PURABI MURHOPADHYAY): Let Mr,.
Kalyan Roy speak first.
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SHRI B. §. SHEKHAWAT : 1 wanted
to speak. Tdo not knnow how Mr. Bhupesh
Gupta gets the chance always. He always
gets the preference,

SHRI SUBRAMANIAN SWAMY:
Did Mr. Bhupesh Gupta give any personal
explanation ? He did not.

THE VICE-CHAIRMAN (SHRIMATI
PURABI MUKHOPADHYAY) : 1
allowed him to speak as a member of his
party.

SHRI SUBRAMANIAN SWAMY: May
I also speak on behalf of my party?

S\ TRAREW ;WY ZEI A1 Sy
Htwr ZST

THE VICE-CHAIRMAN (SHRIMATI
PURAB! MUKHOPADHYAY): Whether
I'should allow anybody or not, it is for me
to decide. You have already spoken,
Mr. Rajnarain. Yes, Mr. Kalyan Roy.

SHR1 KALYAN ROY: Madam, 1
do not talk loudly or incoherently like Mr.,
Rajnarain, T wasg always telling that
notionalisation was not an easy task and
still the taik of denationaljsation is very
much in theair. Tknow that the stooges
like Mr. Rajnarain of the mine owners are
bound to produce fabricated decuments
after three yeais of the mines take over,

) TINTEW : qE FET X OG-
fewst & wgar o T 2 1 gEF T H qEe

r g T8 |
SHRI KALYAN ROY:. .. .to malign
the people, to malign the leaders of the

trade union movement, who have been
consistently struggling for the natjonalisa-
tion of the coal mines.

Madam, | have not taken, during the
last 20 years, a single paisa from any mine
owner Tor has any such allegation been
made before. It is a total lie and jt js a
lie like the one if I say that Mr. Rajnarain
is pregnant, It is absolutely a lie and I
would have said it in harsher words, but
1 did not do so. Madem, the document need
not cven be glanced at. . .

W A&TIW : 79 qg  fase
T {axfaa & war 2 5 o g
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7H & 1 st wa g faewfaa & qar
2 B aeoer o &7 afwel g S
W% \ W

SHRT KALYAN ROY: Let me finish
now. Madam, he has said all sorts of
things...  (Interruptions). Madam, n
the Patmohana colliery, Mr. Rajnarain
was found taking money from a contractor
and the workers surrounded him and Mr,
Rajnarain, in panic..

o TemTEw - fawgT g Siwar
¥ 1w Fr e faar

SHRY KALYAN ROY... went to the
police post and lodged a complaint and’
that complaint must be still with the police.
The workers also lodged a complaint with
the police. Till today, Madam, uptill now,.
after thatincident, Mr. Rajanarain hasnot:
dared to go back to Patmohana colliery.
He was talking about New Satgram
where he used to go and live in the guest’
house and take money from one Mr,
Jhabban Singh who comes from Banarag
and who has not been absorbed by the CMA.
on my protest to the late Shri Mohan
Kumaramangalam. Because all his puppet
unions have collapsed like a house of cards.
after the take-over, Mr. R@jnarain is
spreading this canard on the basis of fabri--
cated documents and I can repudiate it.
anytime.

The receipt shows that Mr. Rajnarain has.
taken ten thousand rupees. In this way,.
neither Parliamentary democracy is helped
nor honest opinions are expressed. L
hope Mr. Rajnarain and Rabi Ray will.
withdraw it and stick to the honesty, which.
Mr. Rajnarain has lost long ago...
(Interruptions).

St TIRARTAY . qIAAAT ©

cagwea (st g Adiai-
A} wHA FE

ST TRTA : TG Feq0 TG FI
Y arT w/iw frar )

SagwTean  (sfiwdT g wEh-
tE) Al I S et

il
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ot TATRMO : TR FaT OF FeaT
o TRa & aq & & | #ft srea fag
syATaEY fag &, S Hidw § =9 9w,
w0 iR 1 o9q Ao fag #
aTH Aewd fag F W ¥ o) ¥
(Interruptons) =g fadY @5 aiemr
g 1 ST AT w7 & 9 a10| o ¥ farg
qIR TE § 1w S fag |
TR 39 #T SEfeT & zawr w4t
g3 99 78 W grraﬁ\r SEARECI
g et & 67-68 7 I faaww @5
TN B, AT | Ffee %‘Ti T
TET ST 3~—7eh T TEIR E, T T

T |

THE VICE-CHAIRMAN (SHRIMATI

PURABI MUKHOPADHYAY) I
won’t allow this. Mr. Bipinpal Das ...
(Interruptions).

SHRIBIPINPAL DAS (Assam) : Madam,
Vice-Chairman, today in this situation it is
but proper that we discuss the working of
this Ministry, because in the economy of
the country the Ministry dealing with steel
and mines certainly occupies a very impot-
‘tant place and plays 2 very crucial role.
Now, Madam, a detailed examination of
this Report and a thorough scrutiny of
the Ministry’s performance is not possible

n the course of a debate like this. I would,
therefore, confine myself to a few points.

Let me first take the case of steel
Madam, until the Second World War it was
sajd that the strength and prosperity of a

. nation was measured by the quantity of
sulphuric acid produced. Since then, and
today, the strength and prosperity of a
nation js measured by the quantity of steel
produced. If this is the yard-stick, then
let us look at ourselves and compared the
condition of this country with other coun-
tries and see where we are.

Now, I need not go again into the statis-
-tical details. My friends on this side and
on that side have pointed out what is the
level of production of steel today, for ins-
tance, in USA or USSR or Japan or even
in China, and what is the situation in this
country. In this conpection, I would
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like to Tefer to the case of China, parti-
cularly to the fact, as Mr. Rabi Ray has
stated very correctly, that at the beginning
China and India were practically at thesame
condition so far as the preduction of steel
is concerned, and how China has marched
so fast and has progressed so fastin the
matter of stecl production. It began steel
production in a very crude manner, 2lmost
as a cottage industry. That’s how they
started. Only later China has gone forward
towards sophisticated tecknique c¢f pro-
duction, whereas we, vnfcrtunately. right
from the beginning have depended upon
what T may call ‘westetn model of pro-
duction’ in every field of industrial develop-
ment in this country. We never took
into consideration the pesiticn cf owr
resources. The result is that our pregress
has been very slow. We still depend upon
help from others for develcpment of steel
industry. This is a very sad commentary
on our independence. Now, Madem, it
is indeed a very great tregedy that, as the
Government of India document says,
India’s iron ore deposit is the largest in
the world. but in spite of that today
people who have taken iron ore frcm us
have developed faster and have gone far
ahead of us and we are still lagging far
behind.

This is a paradox and a contradiction
which cannot be explained. Either we
are not serious about our business or we
are mcompctent or we are unimaginative
or we are just incapable of doing things,

Madam, I will briefly refer to scre of
the Tables which have been printed in-this
Report. The Tables speek for themselves.
Let me take the Table at Appendix
V. It shows the targets, rated capacity
and production, I won’t take the time of
the House. If you just have a look at it,
you will find that in the matter of uiilisa-
tion of capacity, we are in a hopeless
condition, Only in the case of Bhilai
it is 77% which is tolerable. Durgapur is
509, Rourkela 58 ¢;; BDR 64%,; TISCO
76%and 11SCO 43¢;. This is the state of,
utilisation of capacity even today. Thisis
regarding steel ingots. If you take into
consideration the saleable steel the story
is the same. Madam, I really do not
know why we fail to achieve the targets and
why we fail to make full utilisation of the
installed capacity? Ido not know what
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explanation the Minister will give. Here
I do not find any plausible explanation.

Now T come to the Table which gives
the production of steel ingots., It is
Appendix No. 7. Itis the same story

here also. To sum up, I would say that what_

ever total quantity of steel ingots we pro-
duced in1967-68, it wasalmost the same in
1971-73. We could not make any progress at
all. Wewent a little forward and then came
backward. Today we are where we were.
This is the situation. What is the explanation.
In Appendix VIIT, particularly in the case
of Rourkela, if you examine year by year
from 1963-64 onwards downto 1973-74,
there is no uniformity. There are ups and
downs in other cases. But in the case of
Rourkela particularly there 2re sharp falls,
The production of saleable pig iron was
79000 tonnes in 1964-65. In 1965-66, it was
68000 tonmnes, It dropped to 9000 tonnes
in 1966-67. And so on Why? What is the
explanation? The total producticn of sale-
able pig iron was 1,505,000 tonnes in 1968-
69. It was almost the same in 1969-70
and in 1972-73 it came down to 1,415,000
tonnes, ,The picture is not clear for
1973-74.

&
e Li I

Madam, my point is that we have not
made any progress at all over the years.
What is the reason ? What are the causes?
Why have we failed ? In the case of saleable
steel Bhilai alone has shown a good record.
Durgapur is miserable. Even TISCO which
is supposed to be so efficient because of
which it was not taken over, failed to
maintain an orderly progress. The question
is, why is it so? Is power shortage the
reason? Was there power shortage all these
years or only in recent years? Was there
coal shortage all these years? What is the
reason for this miserable performance all
these years? Madam, I am not at all
satisfied with the explanation given
by the people in charge of the Ministry.
My suspicion is, rather I would like to
put this question. What is the contribution
made towards this dismal phenomenon
in the field of steel production by
bad  management, bad maintenance of
plants, corruption and pilferage? These are
also factors, What is the contribution of
these factors towards the dead performance
of this particular industry ? I would like
to know this, 1 request the Minister—he
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has taken over recently—to go into thi

question thoroughly. The Parliament
would like to know it; the country would
like to know it. What are the precise
reasons behind this particular state of
things in the steel industry in the country?
Why do we fail to march forward as the
other countries have done?

Madam, take the case of Orissa, In
this very House, and T do not know whether
in 1970 or 1971, a big debate took place
on Orissa’s demand for a steel plant.
Why has this demand not been conceded ?
1 do not mind having a plant in Salem or
Visakhapatnem or Karnataka or any
where else in India. After all, whatever
we haven the country, it is to be used for
the whole country. But why should Orissa
be denied a plant? This has been the
demand of the entire people of all the
parties, of the Government of Orissa and
of experts. Madam, the reason why,I
have pointed it out is this: The eastern
region is the store-house of natural resource
in this country. God has dumped almost
all the natural resources in the eastern
region, whether it is coal or iron ore or
hydel potential or oil or jute or tea or
whatever it is. Everything is there. And
yet this area is the poorest area today.
One of the poorest States in this country
today is Orissa. Should we not try to
develop this State? After all, they have
got the minerals, We have only to develop
those minerals, have a steel plant and help
the people to prosper. We have not done
it. I do not know the reason for it.

Madam, some hon. friends have mention-
ed about the management. Not only today,
but for the last four years, people who
believe in socialism, people who have
firm faith in the expansion of public sector,
have been shouting that public sector will
never progress unless we build up a special
cadre to manage the public sector. An
IAS may be intelligent and competent.
But the public sector has a philosophy.
It is an industry. There is business in it.
One must kitow the whole thing, One who
is conversant with the philosophy of public
sector, one who is tuned to the objectives
of this philosophy, only such persons can
help in building the public sector. I do
not know what is going to happen in
future. But, unfortunately, up till now,
the Government have not yet taken steps

Il
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[Shri Bipinpal Das)
to build up and train a special cadie of
officials and men who will man and
manage the public sector.

Madam, T will now come to the other
part—the Department of Mines. And
the same story regarding mineral produc-
tion, In the Report, at page 11, they have
given a table. I do not.want to take the
time of the House by quoting from it.
Tust look at it. Whether it is apatite or
Bauxite or gypsum oOr iroh ore or kyanite
one can name sO many items—everywhere,
the production has fallen. It is either static
or it has fallen. Why is it that we
cannot make progress? What are the
reasons? No explanation is given here,
at least in this booklet.

[ do not find any plausible explanation
given in this book as to why production has
fallen. By production I mean, production
of most of the mineral items.

Now, in Table 2, at page 13, Performance
of Public Sector Undertakings, the same
story is repeated. The production in Pub-
lic Sector units is falling. I have already
pointed out the reasons for the fall in pro-
duction in the case of steel and the same
reasons apply in the case of minerals also.

Now, Madam, I would like to confirm my
remarks, so far as this Department is con-
cerned, mainly to coal. The estimated coal
production during 1973-74 is 79 million
tonnes. In the previous year it was 76-4)
million tonnes. An increase of 2-.60
billion tonnes. Very good. But, at this
’ i[c how far will you go ? The Task Force
dtf “.»al had estimated the demand for coa]
“by f end of the Fifth Plan at 143 million
‘tonib, The Task Force stated that by the
end of'the Fifth Plan Period, the country
w111 be 111 need of 143 million tonnes of coal,

,But the I}ﬁﬂnmﬂg Commission cut it down
“to 135 - Inillion tonnes. T do not know
“why. 1 do not know what the reasons
are. If the Task Force says this is the re-
" quirement after five years, why should the
" Planning Commission cut it down to 135
million tonnes. All right. Let us take it
at 135 million tonnes. Can you achieve
_ this target 7 Looking at the progress that
we have made during all these years, can you
instil any confidence, any faith in the coun-
" trymen, in the Members of this House and
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in the Membets of Parliament and say that
you will be able to achieve this target of
135 million tonnes after five years ? What
is the basis ? 1 would like to know from
the hon. Minjster what the basis is for his
antjcipating that he will be able to achieve
this target. What are the measures that
he is going to take tq step up production ?

Now, Madam, in this connection T would
like to mention the Railway strike. Madam,
I am wholly in favour of the rights of wor-
kers. But, here, if the Railway strike
materialises, it will not only dislocate the
distribution of all kinds of goods, it will also
disrupt and dislocate completely the pro-
duction of goods. So, in this particular
situation, Madam, 1 only say in passing
that the Railway strike will be exiremely
harmful and, if you permit me to say so
it will be antinational and not in the in-
terests of the nation and not in the interests
of poor people. Nobody should do any-
thing to dislocate or disrupt the production
and distribution machinery in this country.

Now, Madam,...
THE VICE-CHAIRMAN (SHRIMATI

PURABI MUKHOPADHYAY)
Please finish.
SHRI BIPINPAL DAS : I have only

two more points and I will finish,

THE VICE-CHAIRMAN (SHRIMATI
PURABI MUKHOPADHYAY) : Your
time is up.

SHRI BIPINPAL DAS : 1 will finish
soon.

Now, Madam, when coal was nationa-
lised, at that time we shouted, some of us
in this House shouted that one of the
difficulties from which this country is
suffering is that there is no national fuel
policy. Even today it is not there. They
have appointed a Fuel Policy Committee.
The Report says that they have submitted
an interim report. Where is the final
report ? It is really tragic, it is really un-
fortunate that we have completed four
Plans and yet this country has never
thought of evolving a national energy
policy. Now, energy can come from various
sources—from coal, from oil, from hydel
potential, from atomic energy and today
we are talking of having energy ev:n from
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the Sun. Five known sources of energy.
Madam, I tell you, solar energy is going
‘to be available for domestic purposes in the
next few years at least in some countries
-of this world.

’

Now, we have to decide what energy we
will develop, how we will develop and which
~energy should be used for what purpose?
“We have to draw up a comprehensive plan
“for energy distribution and energy produc-
“tion. That we have not done. I plead with
the Minister to do something in this regard.
‘T hope he will do it.

Now, Madam, if you premit me, I want
*to talk about a very serious matter ia which
you will be interested, This country is so
rich in coal reserves, but this country is in
-short supply of oil. Why is it then that
“ this country decided some years ago to
- switch over from coal to oil ? Why? Who
-did it, why did he or they do it, what were
reasons behind this decision to switch
-over from coal to ojl as the major source
-of energy, which you have to import,?
‘We have a large deposit of coal at our
- disposal, Instead of developing coal we
- decided to import oil from outside at a
"huge cost and develop industries on that
‘basis and face the crisis today, face the
+maja. Who did it ? Whoever he might
‘be, whoever they might be, whatever might
‘be the reasons, either they were com-
:pletely unimaginative or there must have
- been some motivations 1 do not know who
was realy responsible and it is this question
which I want Shri Malaviya to examine
thoroughly, to find out why, at what time
and who decided to put ‘more emphasis on
.imported crude rather than] developing our
own coal. May be, some people wanted
to develop the western region at the cost
of the eastern region, but I want the Minis-
«ter to find out the facts behind all this.

Madam, .1 will make one more point
nd I will close. This is not a matter
“which concerns Malaviyaji directly. It
concerns the Petroleum Ministry, but Shri
Malaviya is known to be an oil expert.
He has submitted a big report on oil. 1
regard him as one of the il experts of the
country and that is why I think he may be
interested in this. Now there is this talk
that coal can be converted into oil. (Time
bell rings).
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-, this is the last point. T will take
‘nutes. The point is that coal
only two m. -d into oil. Three German

can b.e cog.\g:r'u -d they showed it at the
scientists did it an. War. And now our

time _Of t}w last Great Tnstitute of Fuel
own institute, the Central . this can be
Research, has confirmed thay - <ajd that
done in this country. Dr Lahiri. “nals
the Assam coal is the best of all tha . :
available 1n this country, Assam coal 1.

the best for conversion into oil. I am only’
quoting Dr. Lahiri. Government have

decided to start a plant somewhere in Bihar.

I do not know the place. T have no grudge

the plant can bz started anywhere, but what

does the expert say ? This gentlemen who

did claborate tests proved that the Assam

coal can be converted into oil on profitable

basis. Tquote what Dr. Lahirisaid :

Mada,

"

“Possibly, the most economic proposal
is conversion of Assam coal to oil near the
site of its mining, viz., in North Assam,
alongside and in integration with develop-
ment of petroleum resources. Nowhere
in the world such a unique combination
exists as is found in Assam. There is no
coalin the World (excepta small deposit
in Yugoslavia) which can be compared to
the nature and quality of Assam coals,
The low ash content, the high sulphur
content, the large reserves in ong single
area, easy amenability to liquefaction and
proximity to water, petroleum and natural
resources make Assam coal an ideal raw
material for conversion to liquid fuels.”

When oil was discovered in Assam, Shri
K. D. Malaviva who was the Petroleum
Munister then, refused to grant us a refinery.
The people of Assam had to fight a long
struggel; thousands had to go to jail just
to get a refinery of 0:75 m. tonnes.’
1 hope this time the Minister of Petroleum
and Chemicals and the Minister of Steel
and Mines together will not deprive this
state of such a new industry which is
paturally due to them and the experts have
also certified to this effect. I hope Shri
Malaviya will kindly consider this proposal.

With these words I thank you very much.

THE VICE-CHAIRMAN (SHRIMATL
PURABI MUKHOPADHYAY) : I
will request the Members to keep to the
time schedule of 15 minutes each,
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SHRI NIREN GHOSH (West Bengal):
Madam Vice-Chairman, first cf all T will
most resolutely and unequivocally demand
the abolition of steel and coal equalisation
prices. It is an obnoxious measure. It
has not contributed to development; it
has not contributed to the industrial and
to the overall balanced development of
India, So from all practical pruposes, it
has favoured certain big monopoly houses
or certain regions and nothing else. So,
this must be abolished. This is the common
demand of various scctions of the people.
This is the first thing that I would say.

Secondly, 1 muke bold to make this
assertion with full responsibility, Madam,
that I suspect the Central Government is
conspiring for a pretty long time to kill
the Durgapur Steel complex and the All
Stecl plant as well as the heavy Mining
Machinery Plant in which they aimost
succeeded. Why do I say so ? It is be-
cause it was said that Durgapur cannot
produce because of labour trouble. Sub
sequently, Pandey Committee proved that
it was a junkyard machinery and that the
maintenance was.not done, Why was it
so, ¥ do not know. And the mother of the
plant, the coke ovens were neglected cver
number of years and the Durgapur Steel
Plant was deliberately neglected end made
sick. I quote something because it 1s
serious thing where a big investment was
made :

*“No. I Coke Oven Battery of DSP was
idling since 1968 due to mysterious delay
first in rebuilding and then in commission-
ing. Coke Oven remaining crippled, auto-
matically crippled production of the whole
Plant due to shortage of Coke and Gas.
Officers’ Association being all along alive
to the ingoings of Coke Ovens, repeatedly
sought active attention of GM, DSP
Chairman, HSL and Chairman, SAIL,
through several letters, meetings and
telegrams.

Mr. T. A. Pai assured the Officers’ Asso-
ciation that the request for probe is re-
ceiving his attention,...” but nothing has
been done. That is how the Durgapur
Steel Plant has been treated deliberately
to make it sick. Now all technical expert
agree that the Plant and Coke Oven machi-
nery being crippled, as it is, it cannpt give
more than 1 -1 million production instead
of 16 if every other thing is in ideal con-

[RAJYA SABHA]

working of Ministry 192
of Steel and Mines

dition. That is the condition. Moreover
what is being done ? Rs. 5 crores worth
of saleable steel that piled up at Duigepur
was not moved away. Steel ingots of
Durgapur were removed to Tata to be
processed. It was a wonderful thing
And who did 1t? T accuse Wadud Khen, the
Cosmetics Sales Manager of Tata who
was suddently made the Chairman cf the
SAIL and Secretary Steel Industry. It is
the most wonderful thing in the world
that no saleable steel was usually piled up
at the Tatas. Wadud Khan has managed
it. Rs. 5 crores worth of steel ingots
produced by Durgapur Steel Plent are
not being processed 1n Durg2pur, are sent
to TISCO for processing and Durgapur
Steel Plant loses heavily.

There is a tradition that marked-dcwn
steel shall not necessarily be scld ¢t JFC
prices but marked-dcwn stcel cf Tates 1s
sold at fantastic prices in the black market
and crores of black money being made by
the Tatas. All these things are heppenirg
because these are being state-meneged
by SAIL Chairman, I accuse that
they are deliberately doing it. Durgapur
is the first steel plant. Ten years back a
project report was made for expansion
to 3 -6 million tonnes. A feasibility study
was made; global tenders were 1nvitcd and
even the firms were selected. Then sudden-
ly the Gods from Olympia in New Delhi
abandoned it. All  technical experts
agree that{80 to 90 per cent of the prcblems
of DSP would be solved if the steel plant
15 expanded. Automatically everything will
be set right. Otherwise 1t will never be a
profitable, it will be a sick child. And now
I hear that SAIL would be divided,
Rourkela, Bhilai and Bokaro into one and
Durgapur 1nto another so that this will be
condemned and then a decision will be
made to wind 1t up. That is what you are
trying to do for over a decade. Why this
was done I want a clear answer from the
Minister.

As regards’ ASP it is[the strengest thing,
It was also deliberately made sick. Sixty-
four crores were invested; at current prices
it may be Rs. 150 crores or something like
that but it was deliberately mede enciher
sick child. You will be astounded to hear
if I give the figures. It was designed as
a 3-lakh tonne stainless stec! ccmplex.
The steel melting shop has a cspacity cof
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one lakh tonnes only the blooming mill 3
lakh tonnes. Bar mull idle capacity 18,000;
Sheet Mill idle capacity 20.000; Heat
Treatment shop idle; conditioning shop
idle. You see the machinery wasinstalled
and they are deliberately kept idle and this
is theresult. Not only that;  a cold
rolling mill was not set up deliberately to

serve whose interest 1 do not knew. It

produces thick sheets of stainless steel.
Tt is being sold to consumers at 30 to 40
thousand rupees per tonne. The con-
sumers brocess it and it sells at 90,000
rupees per tontie, Deliberately this cold
rolling mill has not been set. up there for
. overa decade. Thusthis huge amount
invested there is wasted with the excess
capacity lying idle and the stecl melting
shop not being expanded, and also the cold
rolling mill is not there. It is che2per than
that of Salem. Let there be Salem—I am
not objecting to that. But they are de-
liberately killing this plant. There is a
method in the madhess of the policies
pursued by the Government. What about
MAMC, another sophisticated ? Tt was
-designed to produce all the mining equip-
ment. Mr. Bipinpal Das just now asked
why they switched on to crude oil from
coal, He asked who did it. Isay, the
Government of India did it under pressure
from the World Bank to serve the Ameri-
can interest. ‘This is on record. That
is why they switched on to oil. And this
huge complex of sophisticated plants was
rendered idle. They did not produce the
machinery and then they decided to wind it
up. There is not another such-sophisticated
plant in India as a whole. They actually
decided to wind it up but it was saved at
the last moment after diversification was
made to produce other equipment. And
the most wonderful thing is, they are im-
porting mining equipment, Fifteen-year
agreements are being made for such
imports. _ .,
Spm. v Tt
. L AT T B ]
What will the MAMC do ? Tt can give
you mining equipment. It can even be
expanded. Why you .have made a 15-
year~ dgreement to import machinery ?
Shall T make the accusation that there are
certain collaboration agreement ? T will
not name which, for reasons best known to
Shri K. D. Malaviya, There are reasons
why I will not name it. They insist that

7 ANnATI AN i
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certain components and machinery which

- can be manufactured in- India we have to
. purchase.

Otheiwise, . the collahoratien
agreement will not go through. 1 weuld
simply ask, do not prod me to give the name
because I do not wont to give it.

SHRI SUBOD H CHANDRA, HANSDA
Which collaboration agreement ? 7

SHRI NIREN GHOSH : 1 w1ll not-say
it deliberately You know that it is one
of the three, but I will hot-name it. It is a
fact. T assert it.- Now, you will see after
the nationalisation of cool-mines, the
Ministry of Finance have decided that the
British owners of coal-mines in India can
establish.  direct or indirect control over
the big nationalised mines. The sum of
Rs. 100 crores approximately is to be repaJ.d
in hard currency for import of equipment
trom England. This is to be run by the
Bengal Coal Company. This was - done
when Mr. T. A. Pai was put in charge of
the Steel and Mines Ministry temporarily
after the sudden death of Mr. Mohan
Kumaramangalam and he negotiated the
deal with the Brjtish engineering firm.
Wonderful. Another deal js there, of
a 15-year .agreement with other countries
Why ? MAMC can produce all the
equipment. I have heard there-is a pro-
ject for a pipeline by which slurried coal
can be.taken to anywhere in India. Power,
water and what not would be required: If
one-sixth of the amount is invested in
making wagons, you can have coal any-
where in Ifdiz. Suppose coal is sent
through the pipeline to Bombay and water
is not there and suddenly the power fails.

. ¥

.The entire pipeline gets stuck up. Crores

of rupees will be spent on_mechanisation.
Workers will be retrenched, but you will
not invest one-tenth of that money
in wagon building. That is another wonder-
ful thing that is being done by this Minis-
try. IO , Booen Mo
As regards the carbon alloy steel plaft,
behind the back of Parliament, before.the
Demands for Grants were taken up in the
other House, saying that the alloy steel
plant -at Durgapur cannot produce—I
say it can produce and I have given you the
figure—why is it being deliberately muti-

lated ? It is deliberately being mutxlated by
the Government of Tndta . 4. .

i R ETI
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are giving licences to the private sector for
manufacturing alloy  steel. Behind the
back of Parliament this was done. Neither
the Minister of Industrial Development nor
the Minister of Steel and Mines took Par-
liament into confidence in explaining the
implications of the new policy in detail.
I say you have handed over the steel in-
dustry to the Tatas, to Mr. Billimoria and
the other Chairman, Mr. Wadud Khan.
You have sent the Bharat Coking Coal
Company under their control. (Time
bell rings). Madam, 1 will take another
ten minutes.

After nationalisation, the production
figures are misleading, Three lakh tonnes
of coking coal lying at the pitheads has
dis-appeared. The coal-mine owners
usually showed as ‘no stocks’ and ‘lower
production than the actual production’ in
order to sell coal in the black market.
This production only accrued to the Coal
Mines Authority. They were showing all
those things. Most of the washeries are
working below capacity, washeries like
Kathara and Sawang, Steel production
is going down. Only one to two days’
supply of coal is avajlable at the steel
plants. That is how they are behaving.
The performance of the washeries is only
50to 85 per cent.. There is erratic production
due to the bad working of the system, I
can give you the figures.

1968-69 7574 M.T.
1971-72 oo T2 M.T.
1972-73 .. T76:4 MT.
1973-74 800 MT. i

With the increase of production, wagon
requirement should be increased to clear
the production. But the supply of wagons
# going down. In 1969-70 it was 846!
a day, in 1972-73 it was 8000 a day and in
1973-74 it was 7200 a day. How they
will sort this out as between the two Minis-
tries, nobody knows. The wagon-build-
ing industry went through a crisis. 1
know, thereis a sufficient amount of wagon
building capacity,. Now, corruption is
rampant there. The personnel Manager
of the Bengal Coal Company—now the
General Manager for the entire eastern
region—is a scoundrel, rogue and rascal-—
—NMr Ramiah. You have put him there.

[RAJYA SABHA]
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And 1 tell you—the ex-coal-mines without
investing even a pie, were getting all the
permits for distribution,

THE MINISTER OF STFFL AND
MINES (SHRI K, D. MALAVIYA) : May
I, with your permission, Madam, lodge my
very strong protest at the very irresponsible
words that were used by the hon. Member
regarding an officer who is not here, for
whom 1 have to speak, of course, here ?
This is not the manner in which irresponsible
statements should be made.

SHRI NIREN GHOSH : I know of
another instance, It was at the time of
Mr. Ramiah in the Bengal Coal Company
that a small coal-miner because he did not
give the puja subscription when he went to
draw his pay slip, was stabbed hundred
times and slowly to death, hundreds ran
hither and thither for protection Before
the eyes of all he was killed and Ramiah
saw to it to save the killers. : ;

AN HON. MEMBER
name ?

What is the

SHRI NIREN GHOSH : Name I do
not know, instance I know. This happen-
ed at the time of Mr. Ramiah when Mr,
Ramiah, was Personnel Officer in the Bengal
Coal Company under Andrew Yule. A
worst officer. He is now in the Coal
Mines Authority, 1 am sorry that the
Minister stood up to speak for him. The
ex-coal mine owners were getting permits
without 1nvesting a single pie. They sold
their permits and made Rs, 30000a month
Wonderful system of distribution., There
are records which show that so many lakh
tonnes of coal were there. But they were
not there, they were shunted into the
black market. It was shown that they were
in the CMA’s godowns, but the entire
stock was shunted into the black market.
This is how the records are manipulated
and money is being made, ' N

Another thing is in the coal-fields 15 top
officers have been apprehended. At least,
if this corruption is stopped, one crore
can be saved per month. In HISCO, 60
per cent of the company premises have
no boundary walls, So, crores and crores
worth of stecl is beine pilfered awav in



197  Discussion on the
working of

conjunction, in connivance, with the top

officers and crores of money is lost to

TISCO. This is another thing that is being
done.

I come to the last point. Why was Dr.
Bhattacharya removed from Bokaro? It
was because they wanted that the TISCO
expansion might take place. Dr. Bhatta-
charya is one of the best-known technical
experts of India and was ahead of Schedule
in construction of Bokaro. He has been
removed from Bokaro because of certain
interested coterie and crooks, How could
it happen after Mr. Malavia came to this
Ministry? I do not know, Bokaro would
now limp and TISCO expansion would
very probably proceed. What
happened to the Ranchi HE.C.? It was
supposed to give one million to complete
steel plant each year. Thisis how we run
our stee| plants, Then why collaboration
for expansion or in setting up new plants,
With this sad story, why do we have col-
laboration agreements. This is another
point that I want to put to you. Then
export of non-ferrous articles in the raw
should be banned. Only finished and
semi-finished products should be exported.

Now I will read out some of the points
about J.K. Aluminium group. A letter of
intent for expansion of 5,000 tonnes in
1964 was there, Instead, they squandered
Rs. 60 lakhs for a fictitious Orissa project.
They have sold all finished, semi-processed
and procsssed stock, costly spare parts and
stores during lock-out and opencd a new
account with this money in the United
Bank of India. Wonderful. From the
working capital they have purchased a
house at 18, Alipore Road in 1968. A
splitting machine instead of being installed

in Jaykaynagar has been installed in Calcutta.

{t gives noreturn. Itis an extra expendi-
ture charged to the compnay . It was
purchased to expand the Jaykaynagar Alu-
minjum plant, On 21-12-73 Mr, T.A.
Pai told the House that the company
would be taken over. But now it has
been abandoned. May I know under
whosc instruction the idea of taking over
has been abandoned ? They have deliberately
kept the company closed for 7-8 months.
Now Mr. Malaviya says that it will not be
taken over. The taking over of this alu-
minium plant is absolutely essential.
8-—203 RSS/74
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Then it is reported that there is some
blackmarketing of products and there are
police diarics against this company. Then
the loss shown by the compnay is false.
Inflated power costs are shown at Rs. 30
lakhs. A sum of Rs. 10 lakhs has been
charged to Joan account but it has not been
utilised. The amount all-told is Rs. 74
lakhs. Further, a loan of Rs. 2:69 crores
has been taken without utilising a single
penny of this loan for the good of this
company. That is how the affairs of the
company are. Madam, the management of
public sector undertakings has got to be
democratised. I want State cap:telism
unlike the idea of socialism of Mr. Bipinpal
Das that it 1s socialist sector, Buieau-
cratic capitalism is taking chape in the public
sector. High officers, in collusicn, are
minting crores cf rupces and building into
bureaucratic capitalists. This is a dan-
gerous phencmenon,

Lastly, coal to oil can be done in Assam,
Raniganj, Asansol, Jharia and Dhanbad
and you need not spend a pie in foreign
exchange. Now, this year a sum of Rs.
1,200 crores in foreign exchange is going to
be spent for ciude import. The project
was taken up in 1948-49, The internationally
famous scientist, Dr. J.C. Ghosh, submitted
the project repert in 1955-56. But it was put
in cold storage. They have abandoned it in
favour of the U.S. imperialists and foreign
interests, We have landed in a mess.
Since coal is under your portfolio. Mr.
Malaviya, the policy of steel and coal
equalisation price must be abolished.
(Time bell rinzs) 1f we utilise coal-to0-0il
policy we need not-pay a single pie for the
import of crude. Letus develcp ccal,
oiland petro-chemical complex in Assam,
West Bengal and Bihar,

DR. R. K. CHAKRABARTI (West
Bengal): Madam, It is paradoxical to see
that multi-storcyed buiidings are coming
up in bigcitics inthis country. Whererrom
do they get stc:]? In these days of scarcity,
when we cannot even feed our industries,
large or small. how come these pcople are
getting steel te: multi-stoieyed buildings in
big cties and with what money?

Madam, I fuj to understand the dual
Pricing policy in regard to steel which
has been introduced by the steel Ministry,
Tunderstand that this has been done in order

Al
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to givesteel at a cheaper rate to the priority
sectors and sell it at a higher price to other
sectors. Now, what are these priority
sectors and how much steel are they con-
suming at the cheaper price? For example,
they are supplying plates at a cheaper
rate (o the wagon-manufacturing companies.
But plates and bars alone are not what they
need, They need other things—Wheel and
axle, bearings, bolts and nuts and so many
other parts which they are to purchase from
the open market. So this dual pricing
policy has not solved any problem, has not
helped the priority sector in the way the
Ministry wanted it to help. But it has
created a far bigger blackmatket in steel.
In my opinion, this should be completely
scrapped and there should be a single price
for sleel, and the steel should be allotted
to the larger industries and also the small-
scale industries according to the proportion
of the production of the diltcrent scctors
of the industry. Coming to the cxpansjon
of the steel plants, if you look into the
Annual Report, you find that we will be
requirimg more than 0 -45 million tonnes of
alloy steel by 1980-81, There may be some
expansion and we find on page 16 of the
Report that Bhilai is going to bz expand=d
from 2 to 4 million tonnes capacity and
ultymately to 7 mullion tonnes. But if
you look at Durgapur, you find that only
answ coks ovan battery is to be there
and the town-ship is to be expanded, not
the steel plant. Now, comung to the
Alloy Steel Plant, Durgapur, we find here
a vagus term, “Expansion of Alloy Steel
Plant”. But what is the expansion therc?
To what capacity? What type of product?
That very cleverly has bzen avoided here.

If you 100k at ferro-alloys, we are having
ferro-manganese, ferro-chrome and other
products here which we require badly for
our own steel mills. On page 80 of the
Report we find:

“Ferro-alloys are crucial to the growth
of the alloy and spzcial steel industry
Ad:quate  capacity has alrcady  been
created....”

But what adequate capacity ? Whete is the
figure? What is our actual requirement?
What is our actual production? But on the
same page, you will find that we have
exported a large quantity of these ferro-
manganess, ferco-silicon and to some

I RATYA SABHA ]
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extent ferro-chrome alloys. ~ Without

giving proper figures as to whatis the actual

requirement of these precious alloys,

we are simply exporting these to  other
countries,

Now, coming to the creation of SAIL,
we find that SAIL has been created as
practically an autonomous body or corpora-
tion under the Ministry. Now it is suf-
prising to find that the Secretary of
steel Ministry is also the Chairman of the
SAIL. For this SAIL a vast power has
been given to the Chairman. Now, if the
Chairman of the steel Authority and the
Secrelary are one and the same person,
then it is very difficult to have any adminis-
tration in the Authority because if there 18
any deficiency in the Authority regarding
the working of any of the steel
plants. then where will the complaint
go? If the complaint is against the
Chairman of the Authority, then it can-
not go to the Secretary of the Steel Ministry
because the same person is holding that
position. And in the constitution of the
SATL. we find that enormous power has
been given to a single person because the
Chairman  of the Board, in consultation
with the President of India, will also appoint
the Board members of the SAIL. Not only
that, the Chairmen of the Subsidiaries are
also to be appointed by the Chaijman of
the SAIL.

SHRI K. D. MALAVIYA: “In consulta-
tion with.... .” Please read that.

DR. R. K. CHAKRABARTI: It is not
written  “‘in consultation with”,

This is a hand-out from the Ministry.
On page 5 it is stated:

“The 'Chairmen of the subsidiaries
are now appointed by the Chairman of
the Steel Authority of India Ltd., with
the approval of the President. The
directors on the boards are appointed by
the Chairman of the Steel Authority of
India Ltd., in consultation with the Chair-
men of the concerned Subsidiaries.”

But at the very beginning the chairman
of the subsidiary has been appointed by the
Chairman of the SAIL. So naturally it is
becoming a one-man show on the whole.
Again, if we look at the expenses of the
SAIL, what do we find in the SAIL office?
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I understand that we are paying a rent of
Rs. 1 lakh for the maintenance of the
SAIL Office at Delhi? And what is the
job they are doing? Usually we have a
pyramid structure in the services in our
country, But here we find a reverse
pyramid in the work force of the SAIL
I quote from the annual report from page
27—*Out of a total staff strength of 109
we find that there are 51 Class T officers”.
Out of 109, 51 are Class I officers. And
they are very much afraid to indicate how
many there are in Class III. They have
bracketed ClassI, ITand Class 11T and they
have written ‘Class II and IIT 37°. They
have not separated them. Actually there
are 30 Class IT Officers. That is, 51 plus
30, 81 Class T and Class H officers are
working in a single office in Delhi. I do
not know whether it is worth spending
this amount of money for the maintenance
of this organisation.

Now coming to captive power plants,
it is a new term which we are using, What
do these captive power plants do in the
steel plants? What type of captive power
plants are they? Will they be run on diesel
«0il? We are actually short of diesel oil,.
Will it be a thermal power plant? How big
is a thermal power plant required to be?
Is it justified to build a thermal plant in
eachsteelplant? Instead of that thereshould
be an expansion of the existing thermal
plants near the steel plants or build even
a new power plant near the stecl plants so
that they can also feed the rural population
of the whole area. Regarding this captive
power plant or thermal power plant we
find that nice stories have been given out.
I do not know who is giving out these
stories. For example, this morning we
heard so much about 4400 MW power
plant equipment lying idle. What it says
is this. In one part it says, “2000 MW
pertains to hydro-set of which imported
compotient is more than 800 MW.” Now,
this does not require any coal-mine or
coal. Then it says, “Tt will simply use
surplus monsoon water and not pose many
problems of maintenance.” If it is so easy
to run a hydro-set in a surplus monsoon
water, Madam, then I feel that all hydro-
sets should be shifted to Chairapunji in
Assam so that we can have enough number
of hydro-sets in a few minutes or in a few
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days, because, in order to build a hydro-
set how much fime is required, how much
money is requircd—a dam has to be built,
a reservoir has to be built—is probably
not known to the press reporter over here
who makes an jrresponsible statement and
says that such a big amount of machinery,
imported power equipment, is lying idle.
If it is true, there should be a proper
inguiry into who is responsible for
keeping  this machinery idle, In this
connection, I may mentjon that the Shantal-
dih unit which has been supplied to West
Bengal by the BHEL has been a defective
unit. That is why we are not gefting 120
MW supplied to Calcutta and the industrial
units there. Also there is a defect or
shortfall in the transmission line because
the transmission line and the transformer
which have been built over there are not
capable of transmitting so much power:
the transformer there js not capable of
transmitting so much power through those

lines.

Now coming to the last two points—I
will not take any more time—I am very
sorry to raise these points on the floor
of the Housc. Bengalis are the most
emotional people. They are national, and-
more so, they are international, But
look at the condition of West Bengal
today. Out of the total working force
over there, in Calcutta and in the industrial
surroundings, more than 65 per cent of the
people are from other States of the country.
Look at the heart of the city. More than
30 per cent of the houses belong to the
people from other States. Bengalis have
been completely  driven out from tI.Ie
actual city and they are now living siX
to eight miles away from the city, in the
suburbs. In this context 1 am ver}'
hurt to find that a section of the Adm'mf-
tration is trying to drive away a few techm-
cal people who are there or the qua]iﬁe.d
people who are at the helm of at’fairs' it
our country, especially in the industrial
field. For example, I will simply name 2a
very few. Mr. Lahiri is cased out from
the Central Fuel Research Institute. Mr.
S. K. Bhaitacharya has been driven out
from Bokaro. He has beenl transferred
from there. There is another perso
shri Hiten Bhaya, who hasn beedropped

l
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from an important place. Dr. K. R.
Chakrabarti has becn driven out from
Fertilizer Corporation of India. There
has been a consistent attempt from a
section of the administration, without
effecting any improvement in the adminis-
tration, who seems to have taken a vow
in this regard, to have a Bengali hatao
. programme from all spheres of adminis-
tration,

Madam, coming (o the subject of adminis-
tration, I would like to say this much about
the role of bureaucracy....

SHRI SUBRAMANIAN SWAMY:
Are you serious about what you said just
now?

DR. R. K. CHAKRABARTI : I am
very serious and concerned about it.
Usually I never raise this on the floor of
Parliament.

Regarding bureaucracy, let me read what
Shri Mohan Dharia has said on the 28th
April. He Said:

“Unfortunately, the British-bred
bureaucracy yet continues with its hold
on administration™,

I will now rcad a few lines from the
Hindustan Standard of 28th April. There
has been recently a settlement between the
West Bengal Electricity Board and the
engineers. You will see what our adminis-~
tration is doing.

The West Bengal agreement with the
engineers of the State Electricity Board
on Thursday has caused a lot of trouble in
Government circles and dismay—I want
to undetline this word—ameong the TAS
officers. The IAS Association has got in
touch with the Association of the WBCS
officers and WBICS officers to
greater unity.

forge

Madam, I may mention just one more
point in this connection, A case has
been pending with the Health Ministry
about a highly qualified person who has

worked in the Public Hygicne Institute
of Calcutta. ...

THE VICE-CHAIRMAN (SHRIMATI
PURABI MUKHOPADHYAY): What

has it to do with this discussion ? Please do
not raise it.
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DR. R. K. CHAKRABARTI: I am not
raising it.
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___THE VICE CHAIRMAN (SHRIMATI
I:I.JILABI : MUKHOPADHYAY): Now
please finish,

DR. R. K. CHAKRABARTI: Madam,
one thing T want to emphasize. Adminis-
Tration must do justice to all sections andit
must be reorganijsed in such a manner so
that we must have a dedicated category of
people who can serve the public sector in
the management positions and who can
undertake the job of industrial develop-
ment.

I"would like to finish by saying just a
Tow lines, 1 admit that there may be some
politicians near to the seat of power who
indulge in favouritism and other activities.
But what is the actual political life of
a politician who remains near the
'b;Wer? At the most varying from 2 years
to 10 years, on an average it is 6 years.
"How much damage they can do to the
economic development of the country?
Politicians may come and go. But Admi-
nistration is there and is going to be there
for ever. If they indulge in corrupt prac-
tices, Nepotism and favouritism, then even
God will not be able to save this country
from chaos and destruction.

SHRI V. B. RAJU (Andhra Pradesh)
Madam, Vice-Chairman, Shri Malaviyaji
has taken up on himself the responsibi-
lity of development of steel and prcduction
of coal ata time when the country needs the
maximum  production from these t(wo
sectors. He has accepted a bold challenge
and T wish him all succsss.We stand by him
in achteving the targets and the Parliament
1 hope, will give and provide him the
necessary resources and also support to “his
minisiry. It is not a question of party
approach here. And recriminations may
not be very helpful at this moment and
personalities unnecessarily nced not be
brought into the discussion. These will
only lower the level of the debate.

Coming to the point, this Ministry
controls nearly 45 percent of the total
investment in the public sector. The
investment of steel is about 33 percent of
the total public sector investment and
the investment of minerals and metals is
about 12 percent. v
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Madam, there is a long story and long
history about steel. Every year we have
been discussing this in some form or the
other, Bat there has been some improve-
ment in 1972-73, But, unfortunately,
there has been again a regression, a retreat,
from the position in 1973-74 and it seems
10 be so because the Ministry, in its report,
has just indicated that the production may
be even less than what we achieved in
72-73. Now, where are we in relation
to the other countries and where are we
when compared to a few years ago. The
native state of affairs, both horjzontally
and vertically, reveals that we have not done
well, taking an overall view of thesituation,
[n respect of steel production, in 1965-66,
we achieved 65 million tonnes of ingot
production. In fact, now it has been
almost stagnant. In 1966-67 it was
6°5 million tonnes, in 1967-68 it was 63
million tonnes, in 1968-69, it was 6-5
million tonnes, in 1969-70 it was 6 -4 million
tonnes, in 1970-71 it was 6'1 million
in 1971-72 it was 6 -3 million tonnes and
ia 1972-.73 it was 6 -9 million tonnes and I
am afraid now it is only 6 ‘5 million tonnes
and it may go down, This shows that we
have been quite stagnant, What is the rea-
son? It is no use trying to find a scape-
goat. The railways have been serving the
steel sector just as they are serving the
other sectors. And, Madam, the question
of industrial relations is not peculiar to the
steel industry alone. The bureaucratisa-
tion of the whole managementis not peculiar
to steel alone or mines alone. There-
fore, there is something basic in this which
is a very strong constraint in this particular
field of production and the Minister, I
think, might be taking a lot of interest in
trying to lift this out of the inertia and out
of the inhibitions that are there so that in
this critical situation we may find some
succour from his Ministry. Fortunately,
Madam, ourstecl, the Indian steel, today is
in a position to compete withthe world
steel in price. I think this position may be
there for a long time to come. In fact,
many products for which we were searching
for markets earlier now have got almost a
sellers’ market such as sugar and textiles.
Now, let not this country lose this golden
opportunity  though there may be the
oil crisis which is going to place or which
has already placed a heavy burden on our
external resources. Now, as I was saying,
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a horizontal comparison, that is to say, .
a comparison with the other countries,
would reveal certain interesting things.
We must learn from the experience of the
other countries. between 1966 and 1970,
Japan has increased its production by 95%.
From a level of 47 -8 it went up to 933
and West Germany went up by 27% and
France by 219 in these five years and we
have stood stagnant and the increase is
not even1%,. Howcanitbe? Letusanalyse
thissituation. Areweshort of raw materials
actually? Areweshort oftheraw materials
like iron ore, coking coal, limestone and
what not? In the case of iron ore produc-
tion, Madam, there has been a steep
increase. But, unfortunately, two-thirds
of it is exported and all the countries which
did possess high-grade ore have almost
exhausted it and India is one of the fcw
countries which are parting with high-grade
iron ore. We have been saying on the
floor of this House about this and when
Mr. Pai was in charge of this, we request
him to re-examine the whole question of
export of high-grade iron ore and he
promised to do so. Now, Japan which is
not having even a small percentage of this
raw material is able to accelerate its produc-
tion and I think it is probably because
of better management. But I do not think
that the Japanese worker is much healthiest
or more patriotic though he may be so a
bit more. There must be something wrong
with the structure of the management,
1 would request the Minister to examine,
first of all, the structure of management,
whether it necds to be more decentralised,
whether the Boards need to be re-consti-
tuted, whether the personnel who are in
charge of these things are over-burdened
with work. In fact, 1 feel that these
two activities require more than half a
dozen Ministers. In fact, Malaviyaji
should be relieved of administrative and
Parliamentary work, if necessary. After
all, the industrial life of the ccuntry hinges
on the production of coal, production of
steel, production of fertilizers, and we are
now nowhere if we do not rise to the
occasion. So this is the state of affairs
when we compare our position in relation
to other countries or with our position
five years ago.

Next, after having said something about
steel, I come to coal. Madam, even about

il



Discussion on the

working of

{Dr. R. K. Chakrabarti]
coal production what has happened?
The production of coking coal, for instance,
in 1968-69, that is, before the Fourth Plan
was begun, was 17 million tonnes. In
1973-74 it 1s expected that it would only be
17 million tonnes. Even after five years
we have made no improvement in this
respect, What s the difficulty? Mr.
Kalyan Roy has made certain pertinent
points. Is there anything that is hidden
hand, which is Dreventing production,
going in for new sources or finding new
rasources?
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Then, in regard to non-coking coal, of
course, we have made some improvement.
In 1968-69, it was 54 million tonnes, It
is anticipated that this year, that is, in
1973-74, it would be 62 million tonnes,
There seems to be some improsement.
But Malaviyaji must be conscious that in
the Fifth Five year Plan the Government
has given a commitment that it will increase
at the rate of 8 million tonnes every year,
to reach a target of 135 million tonnes in
regatd to both coking and non-coking
coal—8 milion tonnes for non-coking
coal and 3 million tonnes of coking coal,
otherwise the whole plan is going to be
defeated.

Now, when we come to iron ore position
—Madam, I do not want to take more time,
because much has already been said—I
think for every one ton of lump ore, the
same quantity of fines also come out, but
fines are not exported. I am sure that
fines are actually stock-piling there, They
are going to create a hell of trouble for us,
So this must be examined. Now it is not
merely emptying the bosom of the earth
and throwing away, Its judicious use
must be made. Secondly, Madam, for
exporting one tonne of steel, I think it
might bz correct if I say that 15 tonnes of
iron ore has to be exported, and that wijll
require 25 to 30 tonnes of average ore.
Similarly, to import one tonne steel, it
is much more. This calculation may be
checked. I shall be happy if I am wrong
that 60 to 65 tonnes of iron ore has to be
picked up to get one tonne of steel, to
import one tonne steel. And the price
rise in world market of steel has been
phenomenal. But the price of pig iron has
been static. We have been seeing this,
It will not be in his Ministry., The Minister
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of Export and Jmport may be concerned
with it. But, while the whole world is
conservingits scarce resouces, we are simply
thrusting our iron oreinto the world market.
Is 1t worthwhilc? The production of stecl
has been stagnant. There is some constiaint
about which I do not know at the mciment.
But I hope Mr, Malaviva will be able to
tell the House about them. Secondly.
there is coal production. Mr. Malaviya
has made a very big commitment of in-
creasing the production of non-coking coal
by 8 million tonnes®very year and of coking
coal by 3 million tonnes every year. It
has to be seen whether he can keep to this
target. Madam, it is not only the ques-
tion of picking up and putting it on the
ground. There has been a lot of stock-
piling in the steel mills and the movement
constraint has been there. I come to know
that in certain lines, for instance the Baila-
dilla-Visakhapatnam line—though I am
not sure about it—thcre is only one-way
traffic. They just take iron ore and the
wagons come back cmpty. Even the

planning of railway lines has been defec-
tive.

Lastly, I want to come to Visakhapatnam
and Vijayanagar stecl plants. These were
conceived in the sixties. Dr. Chakravarty
has spoken about them in greater detail.
There has been a lot of agitation and a
lot of loss was incurred by Andhra Pradesh
at that time. What is the fate of those
projects? First of all, they were designed
for 2 million tonnes. Ultimately, it was
found that they were going to lose. Now
they are designed for 3 miilion tonnes.
So far, only one Land Acquisition Officer
has been appointed. I do not know if
it will see light of the day cven in the Sixth
Plan. The same is the fate of Vijaya-
nagar Steel Project in Karnataka.

We are unable to consolidate what we
have actually installed. What is the
capacity utilisation? Tt is less than two-
third, One-third of the capacity is
idle. Pandit Jawaharlal Nehru said that
if we did not move fast or if we did not ride
the bicycle fast, we were likely to be left
behind. Let us actually keep this as our
guideline. If this country does not
move fast, all these difficulties will arise.
So, it is actually a question of moving fast.
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Lastly. T would like to make a suggestion
to the hon. Minister. The parliamentary
control must te assured on all public sector
undertakings. Now, only the executive
control is not there. It cannot be there.
To have the parliamentary control, the
Minister will take this House into confi-
dence and allow a debate on these things
every three months. Let the Minister
give a blueprint for every 3 months and lat
it be discussed by Parliament every 3 months,
Tt should be so especially with regard to
fertiliscrs, steel and coal.

SHRI KALYAN ROY:
coal, steel and fertilisers.

SHRI V. B. RAJU: You can say so.
You arec an expert. I am a layman. The
Minister should take the co-operation of
the House. Many Members are fully
conversant with the subject. The speeches
which have been made are not political
speeches. They might have criticised a
particular point. In a parliamentary
debate, this kind of things happen. The
House is at his disposal and he can take
advantage of it. We cannot afford to wait.
The figures that we have got are with res-
pect to 1972-73. We do not have the
latest figures at all and it will be very
difficult for us to make any comment upon
these things. With these few words, I
conclude my speech. Thank you.

st FRATY |97 : JrAATeye
HETEAT, T W HTHTATE HY EATTEE
g0 & FearR ¥ | fergram HT arfweata
31 fgeql § T I §2T | 3H A
qed § o @ 7% 7d Af7 gw Fv 0f
aY NEAT R AR gfeasw dFT & 1
feeat 7 gwrdy wy Afq o I M I
ga fasogr g & T QT Aifagl &
graey 9 g9 F3 q7 g9 FHET 59
TS 9% qgen fd gTEaT @< ¥
guw faa =t #1 sieT a1y agl |AR-
TS, AATETE, (7T w1 ST § )
TR AW A AETAL, THIGIY, HATH-
g, A fraEe § o was feafw
437 g1 AT Y § | A FATEE I T
A aEnsg § | F I aw@ ¥ gfsaqw
¥ o9 i #1 gaq foar, Ty
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gH AW TSIFT F AT § AES €,
TH TSVFFTIT FT F4T A §, Tg AV AFA
arg g, afwa foawr gu afees q37
Y & 9gi gW 3ma § fv wegagy
F TF FIEAGT oA g1 wAw g
qIEITEFCTH FATHG T HI grafaat
FT THTST § AT qfoas G H FAFHL-
TATEY T WTEST I 79T § | TH AT~
AR F LT §  TFT T AGfr
gufd IURT # Ty, UfEfmad,
graTors =417 g¥T UF-UF F&H Tl
g g 97 W € ( #EE @@
gl 7T 2T F IEETT @ W § )
1.7 fafeqas =7 q ooy & 1w
o gga AT aF AAQET F1 AW 9T,
IgF g9 F Ay 91, 90 fafeuw
€T & €1 Iered g UFH AT | A
& qrg FoET AT AT a9 & f|g
e % fomd arg = A #Y gt A7
¥ 98 90 AT W §g ST § W HEIT
¥ fo 3w & a1y @y wiys w==r 9
§ 98 99T ¥ gEQ A qqg g q9r
AT 2 1 WG AT WRACET &I
F T &Y ARIATET T qTY AT FEAT
ATEAT § | FHT-5Y O FreT & feaiex
§ forar ¢ f o9 ag 9 & qa@ @
TETT FTC@IT & e § faqa @
T U T @ F 9 e ¥ =y
g9 @I & VI T W T ) weEy
g f5 gErg FIEE FTOSTEEEY
foaor & =T ¥ AR TE gER
FITITY & SEFT F I 98 Wy v
AV FET o FIHTL TR F AT T 1
£ wifs sad faed 5 qeETd garl &
HIS, AT 8 ) A¥ g AW Ry foq
%y F fAC A, Fa § 99 g), 99
fsrey o a7 fF @9 ag # TAF0 F
IGHT WG F 9 G FATHT FAAT TIqY
TR gL F 5 FHMEL &1 OIS
AT | 98 8T F BT | gUY
I FN ARTLIMEN Ig 3 o Fee Fermray oiT

il
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[t wwetTE W) wmatar gl aadagag@ &
TAHEWT | ITH W A, | WF w5 v gy wwomw & o
AR A gaTE wgrs Wfgw MR @AF | e avs a QY ar vW § 9 79 9
FT IART JEIAF | T, FAST A fergea™ & aqwT #Y SY qg THEAL ARL
stufdgramat @ @), fee fams ® & T TEEER AW @ W
45 FAT TMT 5T 42 9W F forg # fams WE 9 § o9 @ & wiaew

T 4T 3T F YT FT FrewL gL A
A =gy 1 Ag R sAAEEY 1 WX 36 Y
ST FT AH GATIITE FT AT
N uw o g7 <& fgrgeard A oan
GATIATE T 919 J&0F 93 J97 B
[ | AfF 78 gwrarars @& 1 gER
g ITT FIAT FT IIE0T &,
T IIEI &, & H IIELUE |
M A €A IEA F AT R AAOAAEY
et F1 7w #X g 7 ©F
FfaarT warfyg fear & | Semifaw
U | O FT IIEIA AT TH |0
T & frasT g9 |7 $1% Tang A8y
3 | 9 GHIAITEY FEIT F qGR HISA
A ¥ qUX qrEg A g 9 F4qw
TET | Bl JT FIAT AT AR IW
AT AT FX T HIT TqH AT
P 95 | U TAA qEH FT qAT
Ffa g AW Y woeEEAT A g |
T ST T AXE g9 AT B 9 &
YT Qrafore ae8 7 a3 & 27 T
FT O § | T 7T FI0 9 &
g5 X WFERATEr AT (Ao T
WIMF AR FA RIS 1 59
fao st § Wo & [reAw ¥ gwrafa
HIIRAT, A4 FHIAHRT HAT 4gET
fragT &<ar @rgar § f& &7 ¥ *9
uF farT # @ T A F @ 11

aTx  Ffweg | Natonalisation is not
bureaucratisation.

SHRI SUBRAMANIAN
Hear, hear.

SHRT HARSH DEO MALAVIYA : You

will be coming to this side very soon.
s FHEATT WY . WY FV AT

FUT ¥ 7 A9 g, 99 3 fag

SWAMY :

F1 q fareq & F9rgd Wi wiaer &
fame™ & a9 & fowfewr & & =g
¥ wfta FT Agan g e e g
faa 7 #gr o Ty §F oY 3w 9 &
TETH § HeT AT & AT 3% T a1
g1 # fFage o ar fage & W
I A AR F GAf@e § 9§ a
YT T JTAT § F9 ¥ F7 ST &1 qv
FET WX AN g WA & Fw & L
faq a1 A AW F qreyw § g
FT ARar g fF oo afaen v
o Fad Ao 3T AT g AT S
g | wfeT st od § 99 57 A9 ;6
SreFed 0 HIeg AT FISFAT | JeqTeH
& weg W gfEa T IwEd S agfa
# qfad | 59 w199 ¥, § arang 6K
OSaTE ® WA AE AT § Al
IqH W AT NFw_ /i 91 WS
TEFa= I AT & | MAAAT AR
/g e Wiewww, sEwr v
o 59 AT | AEravig g w
s #WIX ®G  AEE A
F € gemar GE ¥ WM W@ &
Fife ST favew wme STeEw
Jw 2 | 78 7ga oS fagla & @@g
AT d gad ol A A svEar
AfR F gt T2 g 7 EeTaE a9
JME TR-AE AA WEW AT OAHR
AT M I FT NeFwd Igiad ay
freor 25 9% ® o9 & St fawear
faslt &, SV o(al gor & a@v agaf
< faeeraT AT Y g F9ifE ag Fer
greft TAT A, THH. ST qgd ANIAY
ATCEATINE T/ g IR HIX OF
TR TF AT A A g gafar



213

Discussion on the
working of

T HIA T NEFNT Ht AT ST
AT FY TAAT FAT griy fog | e
I G MF @ve FH T R K-
ST FT TEINHT SATITEY AR SATaNE
afas &€ 1| 78 AW FAEN AT
Sifa 1 A qEr T S AWK
HTEIEATE JATYHATE & F=€ & qaraT |
TH AdW SR ggfa & fAswear
A FeaT F Forg aga € W § 0
wafae @ o fegra & 78 SNEfeT
Hrwfaeet F1 79T fEAmT S v o
qUAT g3fa & S T A T R
Fafiaa ard g | A § 3@ w9q
CATEEH AT & {TAA TGAT ATEAT § |
(Interruption ) @F qIA-gg q
A AT A (=T FAT AT E | WW
qga Y SR H HERl & ST AR
f&ar | 9 ¥ =9 gadT S ¥ aod
wieaw & e s wgar g R
qage M A & maT W}
FE A AT | HISFA qgT9 & fAQ
wrfaiz Fifvwe 1 5ifF fogeam &
F% AC CRAAHRE g1 @ ¢ wafag =@
¢ A1 UF UFgOHe T QU |
St AgR €, SwitfE & v wrenw &
FTH FTH T4 FTC AUGT FIT |

TE  ATF-Ird SH-ITEN W,
fechiogma farew § @ feediegma
Taeew #1 gz fergeam oY Sy aF
Sfag A0 & § S 9gE 91 64 |
Gy faqaw F1 IFET FAW FEH FV
faaia sNFEEFEAT § | WTIET wWRW &
TafAe FraY GATd FIATE |

SHRI K. D. MALAVIYA: Madam Vice-
Chairman, I sincerely welcome the criti-
cisms made in this Hcuse with regard to
the functioning of the Ministry of Steel and
Mines and I submit, Madam, that I wished
more criticism to be made against me or
my Ministry, While I say so, I beg to
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submit—and I should be allowed to say—
that I am not a man made of wax and [
am determined to continue accepting the
challenge of the great task that has been
imposed on me and I shall endeavour my
best to see that the great party to which
I have the honour to belong, functions
through the efforts made by humble part-
ners like me to progress which will satisfy
not only our own people but also the
critics who sometimes do not offer legiti-
mate criticism or, perhaps, due to lack of
information or if I may use the word,
some understanding, they are often referring
to matters which, perhaps, they could have
not if they had given a little more attention
or consideration to the points involved
or to the complications that these two
Departments of the Ministry, Coal and
Steel are today confronting under a situa-
tion which is not only the creation of this
Government or of this party system but
also a situation in which the entire people
are involved today. But I will revert to this
subject a little later. First of all, T must
hasten to refer to certain matters which T
did not mention in the other House while
my Ministry’s affairs were discussed.
Firstly, Madam, a criticism was made with
regard to the functioning of the Steel
Authority and the author itarian manner in
which the whole concept of the Steel
Authority was conceived and the officer
who is now conducting the affairs was
being referrcd to. I might remind the
House that the Steel Authority of India
is mainly meant to plan, promote and
organise an integrated and efficient develop-
ment of the iron and steel and associated
input industry which is iron-ore, coking
coal, manganese, lime stone refractorics
in accordance with the national econontic
policy and objective laid-down by the
Government from time to time. This was
the overall objective for creating this
Authority and the subject-matters that
were involved in this Authority’s function-
ing were such as were directly related to
the production of steel and also its dis-
tribution. All such inputs that were
required for steel production were entrus-
ted to this Authority. 1t is not correct
to say that it is a one-man show; it cannot
be a one-man show because it is an Authority
which was organised and made up under
the authority of the Government of India

Il
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where all powers are derived fron‘n th.e
Central  Government and everything is
done in the name of the President and the
House is very well aware that when the
President functions  the Government
functions. The Government is always
consulted whether a Steel Authority is
made here or a Coal Authority is made
there or an organisation which looks like
a very big organisation functions in order
to implement the decisions and the pro-
gramme of the Government? or a ministr.y
or department of the Government. This
gentleman who is now holding charge of
the Stee! Authority on behalf of the
Ministry of Steel and Mines is discharg-
ing his duties to the best of his abilities.
I am thoroughly satisfied with the manner
in which functions are being performf:d
within  the framework of the authority
created for the Steel Authority and also
within certain traditions that are built up
only recently, because this is only a 01‘1e_
year old child or a little more. In dealing
with such complicated problems I should
be allowed to submit that perhaps a year
or so is hot enough and therefore neither
T nor the House, if I may be allowed to
say so, should be in a hurry to condemn
the system or the Authority which is created
and which is confronted with a task which
is admittedly very complicated and very
difficult.

SHRI1 NIREN GHOSH: We have got
the Tatas. I have given you figures.

SHRI K. D. MALAVIYA: Tata or no
Tata first of all we are being criticised to
have had bureaucrats, the ICS and the IAS
people. When in the country experienced
technicians are collected from this place or
that place and when an attempt is made to
organise a cadre from top to bottom—I
will submit that we have collected a bril-
liant group of people in a cadre—these
boys led by experienced officers will be
discharging the most onerous type of work
and it should be looked at with a little more
sympathy. Yet I do not say that we should
not be criticised for the mistakes that are
being committed. The hon. Members are
entitled to do it but when their criticism. . . .

SHRI HARSH DEO MALAVIYA:
Production of oil and soap may not be
the best experience for the steel industry,
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SHRIK.'D. MALAVIYA: I do not know
that a politician can arrogate to himself’
to know everything; if 1 read history T
am not  supposed to arrogate to myself”
the knowledge of all the matters that come
under the umbrella of this world. There-
__f_c_)re, itis not fair to say that a man who has
attained expertisc in one system of work
will not be able to function or discharge
his duties  with regard to other matters
that face him. Ido not subscribe to the
view that a man who has developed ex--
pertise in commercial activities of selling
one particular type of thing will not be
able to develop the expertise to deal with
matters which fall under another group of
things but I do not want to go into all
these details. What 1 want to submit is
that the Ministry of Mines and Steel have
built up a very strong fcadre from
top to bottom in which thereare very few
people who come from the bureaucracy.
We have got the Secretary of the Mines
who throughout his life has been a techni-
cal man, who js a minjng engineer of the
highest grade that the country can produce.

SHRI NIREN GHOSH: You say that
Wadud Khan is a mining engineer?

SHRIK. D. MALAVIYA: I am referring
to the CMA,

SHRI KALYAN ROY: Mr, Chariis a
mining engineer.

SHRI K. D. MALAVIYA: I am not
referring  to the Steel Authority. While
referring to the Steel Authority, I want
to say that here is a man who is head-
ding the Steel Authority, who has experience
of business, who has the experience of
dealing with millions and millions worth
of commodities, who knows how to deal
with commodities, who has dealt with the
business aspect of things. Surely if a
bureaucrat is not able to do all these
things, then we should search in a field
where businessmen are carrying on their
business. If we find that a man brought
from the technical world or a man brought
from the commercial world is not fit, then
we have to find a man from some other
world, We shall try to find a man from
some other world also, but to criticise a
man who is doing his utmost and who js.

el
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not here to answer some of the reasonable
or some of the most unreasonable criticisms
is surely not very fair. I want to submit
that the Steel Authority has to function
always in consultation with the Govern-
ment. Somestimes he is certainly authorised
not to consult and it was decided after a
lot of experience that in respect of certain
matters autonomy has to be given to the
Stee! Authority, If every time the Steel Autho-
rity has to come to the Ministers or the
Cabinet or the Secretary, Joint Secretaries
and Deputy Secretaries, for a formal permis-
sion, then the entire object of creating this
Steel Authority is negated. Therefore,
taking all the factors into account, this
experiment is the best experiment., With-
out committing ourselves to a situation
where T should say all is well, T must say
that this is the bast under the circumstances,
Yet I say that some sort of restructuring
is needed and within the three months that
T have had the chance of lookinginto matters
1do feel that, in consultation with our
colleagues in the Secretariat, who are more
technicians than bureaucrats, or bureau-
crats who have been turned into techno-
crats— I have no doubt that they are some
of the finest bureaucrats who have now
turned themselves into technocrats, better
than what I can claim about myself or
some of the politicians with whom T have
to deal—we are living in a world of real
purposiveness. We are trying really to
learn and undo our mistakes and the more
we get into the job the more we learn that
we have made some mistakes and we shall
not do them again, Therefore, I would
beg of the House to give this Ministry a
little more time, to give this experiment a
little more time, and not to be so cruel to
me or be cruel to my colleagues in the
Ministry. Otherwise, the work in which
they are engaged gets frustrated and they
get frustrated. To condemn a man who
does not perhaps deserve to be so cruel is
to frustrate his efforts. Together with the
problem that we face today, about which
you know more than I do—because you
have to deal with this problem through
your leaders in the trade unjon movement
who are today negotiating for a strike or
no strike—our problems get more com-
plicated. No steel will be produced and
no coal will be produced. Even what we
have to so far been able to produce we will
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not be able to produce, if the situation
which is facing us today is allowed to
deteriorate, That is why I have taken the
liberty in the other House to say that if
politics is introduced in the trade union
movement, then better days are not to come
for us. Not only that. If the railway
strike takes place and if the negotiations
unfortunately break down, then I do not
know how we can formulate our programme
for the development of production of steel
or coal orcoking or non-coking coal or
improve transport. Nothing can be done,
and then the consequences are very well
known to the House. For that, we should
be all prepared. Enough has been said—
and T have heard—of instances of Japan,
of America, of China, of this country or
that country. The House is very well
aware of the circumstances in which a
country goes ahead in production. What
has happened in Japan is known to the
House as much as it is known to me. Let
us not, for God’s sake, compare and
contrast the conditions. We are experi-
menting to day with a certain way of life
which was not the experience of those
countries. We are experimenting with a
complicated social system which we are
determined to preserve, and in that process
we are compelled against our will, to admit
that there is an inevitability or a gradual-
ness in the process of onward march.
We cannot progress if we go on experimen-
ting with a type of functioning in politics
that is contrary to all norms of produc-
tion.. ..

SHRT G. LAKSHMANAN (Tamil
Nadu); On a point of information. Who
introduced party politics in the trade union
movement? Which party?

SHRI K. D. MALAVIYA: It is no use
blaming each other. If I say you, you
will not agree. If I say, Mr. Kalyan Roy,
he will not agree with me. If 1 say Mr.
Niren Ghosh, he will not agree with me.
Tam trying to be as impersonal as possible.
I am not going to take a personal view
about it.

With your permission, Madam, 1 will
pass on to certain other’aspects.

SHRI G. LAKSHMANAN: If you will
permit me, Madam, I can say who intro-~
duced party politics into the trade union
movement before independence.
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THE VICE-CHAIRMAN (SHRIMATI
PURABI MUKHOPADHYAY): Please
do not interrupt.

SHRI G. LAKSHMANAN : He is
making that statement. Because, who is
responsible. . .

THE VICE-CHAIRMAN (SHRIMATI
PURABI MUKHOPADHYAY): Nobody
asked you to say why.

SHRI G. LAKSHMANAN: Before in-
dependence, there was only one All India
Trade Union Congress. And who created
the INTUC after independence? Party
politics in the trade union movement was
brought in by the Indian National Con-
gress.

SHRI K. D. MALAVIYA: I will also
say something which will displease him
very much, Madam. I do not want to
do that. Tt is much better that he listens
t0 me patiently and does not bring in
matters which are not very relevant.

SHRI G. LAKSHMANAN: Yours is
a general statement which I have to correct.

SHRI K. D. MALAVIYA : Madam,
there was criticism that we are losing in
our export of mineral products. In certain
respects, we are losing in mineral exports.
But what can we do. A specific instance
quoted was in regard to iron ore. Our
export of iron ore to Japan from Baila-
dilla certainly has not given us well; nomi-
nally it has given us some profit, Rs. 2
or Rs. 2 1/2 per tonne. It is most un-
satisfactory. But we have to earn foreign
exchange if we have to develop our country.
We have to carry on trade in this inter-
national world, and we have to earn foreign
exchange. When we have to earn foreign
exchange, all is not well with us. There
are two parties to negotiate. The move-
ment we try to negotiate beyond our capa-
cities, there are other countries also which
can come and compete. Therefore, all
factors of competition are taken into consi-
deration. And it is no use our referring to
those things here. The House must be
knowing that whenever we enter the in-
ternational market, there are considerations
and considerations. The first and the
foremost is that we must earn foreign ex-
change. It is not a very happy thing,
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SHRI KALYAN ROY: Why don’t you
have a producers’ cooperative like the
Arabs? Unfortunately, I have been told,
the Commerce Ministry comes in the way.

SHRI K. D. MALAVIYA: I do not
want our good quality iron ore at Baila-
dilla to go anywhere else. I will be the last
man to do it. Iknow, hereis Japanese
leadership, and they can get iron ore from
elsewhere also at a cheaper price, perbaps.
Or the quality may not be very good.

But they are in a much better position to
bargain with us. Therefore, while we arc
trying 1o export our commodities we have
to be very careful in seeing that our twin
objective of earning foreign exchange and
maintaining our relations with friendly
countries goes on in a healthy fashion so
that our trade continues.

SHRI V.B. RAJU If the hon’ble

Minister yields. ..

SHRI K.D. MALAVIYA : If you just
let me finish a few more points.

SHRI V. B. RAJU: This is the same
point. T have requested that the economics
of this iron ore may be examined even with
Mr. Pai. May I know for importing one
ton of steel how much of high grade iron
ore we have to pick up from the mine for
export? -

SHRI K. D. MALAVIYA: I do not know
what the hon’ble Member has in his mind.
If he has in mind that we should not export
iron ore, then all that I can say is that we
do not agrece. We have got to export
iron ore ¢ven though it may not be a very
good proposition for us to export iron ore.
If he wants that we should not import
steel, that is not possible. We have got (o
import certain classes of steel. It is impos-
sible to ignore the fact that we have to
import steel. We cannot produce all
types of steel that is required. We are
not yet ready for that. Even Americans
are importing steel. They want to import
some steel from countries which are surplus.
Therefore import and export are world
phenomena which cannot be stopped at the
will of political leadership. There are
certain problems involved in this export
and import which are somctimes beyond
our capability. Lo
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I was referring to another very regret-
‘table factor which has pained me very
much. This was raised by Mr. Chakra-
barti and also referred to in some respect
by Mr. Niren Ghosh, namely, that there is
a tendency in our Ministry to weed out
Bengalis. This is a very, very unjustified
.accusation.

SHRI NIREN GHOSH: I did not level
that accusation. Of course, what I said
-was that Mr. Bhattacharya was shunted
-out in the interest of Tatas.

SHRI K. D. MALAVIYA: I will offer
‘my explanation to Mr. Niren Ghosh for
his consideration. It will be a doomsday
for a party or for a Government or a depart-
‘ment of the Government when they think
in terms of excluding Bengalis or any pro-
vince’s great man or national from the
mainstream of our activities. We could
never dream of such a phenomenon. I
protest against such a remark made by my
friend, Dr. Chakrabarti, when he said that
a systematic effort jis bcing made to weed
-out Bengalis from our Ministry.

SHRI K. D. MALAVIYA : He quoted
two instances, one of Dr. Lahiri and the
.other of Shri Bhattacharya. I do not wish
to say much about Dr, Lahiri. Dr. Lahiri
has left this country of his own accord.
Some reasons were given by one of our
colicagues in the other House. They were
repeated by the hon’ble Member who made
this charge against this Ministry, Dr.
Lahiri went of his own accord and when-
ever he comes back it is his own sweet
will; hc has to choose whether he has to
stay here or not in conditions which were
put before him. Therefore, we are not
at all guilty of even asking Dr. Lahiri to
go out. At the same time we are quite
aware of the abilities and capabilities of
Dr. Lahiri. We may not agree with the
assessment that coal can be got converted
into liquid fuel in Assam or in Raniganj.
The economic viability has still to be
examined; we are examining it. Nobody
will be happier than myself if I am told
that a coal synthesis plant can be estab-
lished in Assam, Raniganj or elsewhere in
the country. We want many plans like
that. We must have resources and the
know-how. Even today an international
symposium is going on in this capital of
ours which is considering this matter.
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Many of our talented technicians are just
there. The hon’ble Member should know
that a cadre is coming up in this country.
And this cadre, I tell you, is a cadre of
which every political party should be proud
in this country. Our own Ministry is build-
ing up the cadre from below. You
have to go to Bokaro and see in what
brilliant manner, our boys are coming up.
You have to go to Durgapur, you have to
go to Bhilai to see what is being done.

Now, about these ingots to TISCO from
the Durgapur Steel Plant, the ingots go
from a steel plant to another steel plant in
the normal course. If we have not got
enough  power at the Durgapur Steel
Plant., then the ingots cannot stay therc
indefinitely. The ingots have to be rolled
into saleable steel.

SHRI NIREN GHOSH: That is the
thing. TISCO has power. Durgapur has
no power and you say that it is a sick
child. You will not expand it, which wili
make it viable. The coke oven battery
is lying there from 1968.

SHRI K. D. MALAVIYA : Unfortu-
nately in Durgapur we are experiencing a
shortage of power. It is a fact. And the
DVC has failed to give that amount of
power which we¢ require. Durgapur
depends for its power mostly and mainly
on the DVC. If we do not get power,
there is this development of an imbalance
in ingot collection and its rolling ioto
finished product. Therefore, it has to go
somewhere, Ultimately every pound of
steel or every tonne of steel will be sold
according to the JPC distribution formula.

SHRI NIREN GHOSH: I dispute it.
Tatas are selling the TISCO products at
fantastic prices, much higher than the JPC
prices.

SHRI K. D. MALAVIYA: I beg to submit
for his information that Durgapur ingots
go to TISCO for re-rolling and conversion
into saleable products and they are dis-
tributed according to the Government
scheme. If there is any specific information
possessed by my friend, Mr. Niren Ghosh
that such and such product was sold at such
and such price, he might pass on the infor-
mation to me and I will look into it.

SHRI NIREN GHOSH: No saleable
steel is piling up with Tatas, whereas
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[Shri Niren Ghosh}
Rs. 5 crores worth of stock has piled up in
Durgapur. You can move ingots, but you
cannot dispose of saleable steel;

SHRI K. D. MALAVIYA: I will give the
figures of stocks of saleable steel. The
stock of saleable steel in Bhilai is 1,88,200
tonnes. In Durgepur, the stock of saleable
steel is 28,200 tonnes. In Rourkela, it is
72,700 tonnes, in TISCO, 76,000 tonnes
and in TISCO, 27,000 tonnes, This is the
state of affairs so far as saleable steel is
concerned.

Now, I am coming to another criticism
made by Mr. Bipinpal Das or somebody
else, I do not remember, that the produc-
tion of all mineral ores is falling.

SHRI KRISHAN KANT (Haryana) :
Not all, almost all.

SHRI K. D. MALAVIYA: It is not
correct, not even ‘“almost all”. Perhaps
there are one or two items where produc-
tion has fallen, Now I will try to satisfy
him. The production of Bauxite had
fallen in 1973. Otherwise, it was increa-
sing. It came down from 1,692 to 1,295,
Chromite  has registered an increase;
coal has registered an increase; copper ore
has registered an increase; dolomite has
registered an increase; gold has not regis-
tered an increase; gypsum has registered
an increase; iron ore has registered an
increase; Kyanite hasregistered an increase;
lead concentrate has registered an increase;
limestone.. ...

SHRI KALAYAN ROY : That is all in
the Report., Why are you reading it?

SHRI K. D. MALAVIYA: I swear by
the Report. An hon, Member levelled the
charge that production was falling.
Therefore, T am trying to.. .

SHRI KALYAN ROY: Deal with the
basic, controversial issues that we have
raised—elected committees, workers® co-
operation, contractors and so on,

SHRI K. D. MALAVIYA: 1 am coming to
these special points which are the favourite
points of Mr. Kalyan Roy and myself,
Then, about coal production I have
already said. It has registered an increase.
The production of coking coal has un-
doubtedly registered a fall, a decline,
because of the shortage of power and one
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or two other factors, Now, it is a fact

that coking coal was produced in greater
quantities when the mines were not natio--
nalised. But may I submit the reasons

for it? The reasons ought to be known,

They are obvious. Slaughter-mining was

going on at that time. Even pillars were

scraped. Sandbagging was not done. And

the owners of the mines wanted to preduce
coking coal. My honourable friend from

the SSP might get this information that the

old coal-mine owners were slaughtering
the mines mainly with a view to earning a

little more money because they were getting
good money for the coking coal. The

moment the coal-mines were nationalised,
we had to rationalise producticn and bring
mines to an order. And since then we are
facing a lot of difficulties. I do not wish
to go into those difficulties. But it is

quite possible? that the rate of rise in pro-
duction of coking coal may not be as good

as or as satisfactory as I would like it to be

because we have to take care of the mines.
We are here and there hearing of acci-
dents and fatal accidents in mines. We
want to avoid it as soon as possible. We

are taking steps to se¢ that those mines
which have become murky or bad or sus-
ceptible to frequent accidents, those are
stopped and to see that accidents do not
occur. Therefore, in its totality. ...

SHRI KALYAN ROY: How do you
contradict this statement issued by the
Ministry of Labour on 26-4-1974 in their
owh name—Ministry of Labour and
Rehabilitation—that in scme coalmine
areas it is increasing by as much as 500
times after nationalisation? This is a letter
of the Chief Administrative Officer, Directcr-
torate-General, Mines Safety, Dhanbad.
dated 26-4-1974. . C

SHRI K. D. MALVIYA: I takc the in-
formation from the honourable Member
and then see what we can do abcut it.

a Now, this I have already disposed of.
Then T come to some of the general issves
that face us in the Steel Ministiy as well
as in the Coal Department....

DR. RAMKRIPAL SINHA (Bihar): I
would like to know if the attention of the
Minister has becn drawn to uranivm frem
Jaduguda mines in Bihar. Frcm those
uranium mines urapmiu is taken and that is
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being sold in the black market and you
know how important uranium is for atcmic

energy....
THE VICE-CHAIRMAN (SHRIMATI
PURABI MUKHOPADHYAY): You

could have participatcd in the debate itself
instead of raising it ncw. Ncw it is too
fate.

SHR{ KAMESHWAR SINGH (Bihar):
Heis coming to the House just now andis
asking questions as if this is Question Hour.

DR. RAMKRIPAL SINHA: I know
this is not Question Hour.

SHRI K. D. MALAVIYA: Unfortuna-
tely, our production target of steel hes not
been fulfilled and there are cbvious diffi-
culties. Some of them arc technological
which will take some time to be corrected.
Tt is not possible for me to make a com-
mitment to this House that the technologi-
cal problems that are being {zccd by Durga-
pur and to a certain extent Rourkela are
likely to be removed very scen, but.. .

SHRI NIREN GHOSH: Expansion is
the vital need.

SHRI K.D. MALAVIYA : Expansion is
only possible when we can find out a
rationale of quick proeducticn, quick
increase in producticn, by as little expen-
diture as possible, beczuse the weys end
means position is also not so easy as is
generally understocd by honourable
Members. If it is possible for me I would
have given one steel plant on the desire of
every Member of this House in his own
district. But we have all to understand
the implications because, after all, a steel
mill is a prestige plant for every district,
for every State. But the difficulty is this,
Orissa wanted a second plant, It was quite
a feasible proposition because there is a
vast amount of iroh ore deposit, rich iron
ore deposit.

The matter was referred to Dastur and
Company, They submitted a report.
The report came to us in 1972, Immedia-
tely thereafter we got a little time to consider
whether it is a practical propesiticn to have
another steel mill in Orissa or not. The
question is of financial rescurces. It is
not easy to raise it. Therefore, it is cnly
fair that when an attempt is made for a
steel mill we must know all our limitations,
We are committed to steel plants in
Salem and hospet and elsewhere. We are
bent upon doing it. Three stcel plants
T seek the cooperation of the House and
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have already been committed by the

Government. In the meantime oil crisis

created a Nnew pattern ¢f finerclel crisis for
the country. Therefore we are ccmpelled
to go slow. Our going slew is being
misunderstocd. 1 want to assure the
House that the steel plent at Selem will
make progiess in the Fifth Plen 2ccording
to our intention unless scmething extre~
ordinary happens which may ccmpel us to
go slow. Otheiwise we have no intenticn
to withdraw frcm our commitment., But
to have a further ccmmitment on our
shoulders is not a pcssitility. It cennot be
done unless the situaticn imprcves end
unless the relaticns between tte menege-
ment and workers improve and uvnless the
conditions of power generaticn imyrcve end
unless the ways and meens pesiticn is ako
within our control.....

SHRI NIREN GHOSH : One point,
You have not answered one small point,
For DSP expansion is of vital impottance.
Otherwise it will go on incurring losses.
That is the technical position. About AHoy
“Steel Plant | placed facts and figures before
you. If the Cold Rolling Mill is installed,
it will becomc viable despite idle capacity,
What is the use of by-passing this thing.

SHRI K.D. MALAVIYA : The problem
of expansion of DSP and the problem of
correcting the technical imbalances, are in
my opinion an integrated problem. T anr
“for expansion of DSP. 1 am also for
correcting imbalances, T think we have:
'got a very good team of workers and leader-
“ship there. They are engaged today in the
Closest type of examination as to how best
we can achieve the objective. This techni-
cal examination 1s bound to take a little more
time. I too should be given a little more
time to go into all these problems and try
to find out what can be done and what
cannot be done and if something could be
done by what time it could be done.

With regard to the general situation that
is obtaining in Bihar-Bengal industrial belt
I am sorry that the relationship and life
of our workers are not as good what they
ought to be. 1 am also quite aware of lot of
undesirable p1actices that are still going on
in the coal mining areas. It has been my
effort to understand the situation under
which all these evils have cropped up.
Some of the reasons 1 have been able to
understand. To tackle the situation

|
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[Shri K. D. Malaviya]
I seck the Co-operation of the House and
leaders of trade union movement and
also leaders of political parties. Un-
less the political lcadership of parties
and leadership of the trade union move-
ment and also those who agree with the
‘policies initiated by the Congress Govern-
ment and unless they all pool their energies
and help in the improvement of the work-
ing conditions, I suppose cverything is
bound to go slow. For that I made an
appeal and I repeat that I am quite prepared
to consider a proposal where all cons-
tructive forces of such political parties
which accept our programme can work
together. If they can pool their energies
in order to improve the conditions, then
we can also try to raise funds. We can
start a big fund for i t and then see how best
we can get subsidised foodgrains, better
cloth, essential commodities, water and
housing facilities for all of them and
then see to the distribution of these
things because the distribution of it is much
more difficult. It is easier for the Govern-
ment to spend a few crores of rupces, to
bave departmental stores for those com-
modities but it is very difficult to have a
proper  distribution system. Now, in
that distribution, the co-operation of the
trade unijon leadership and of the political
parties and also such elites who live in the
area who are honest people, who are
dedicated to the welfare of the workers,
is needed. If they all pool their energy
then surely we can break the present im-
passe and improve the situation remarkably.,

Now, our Ministry is working on a
scheme of that kind and we are working
on a scheme whereby we shall try to build
a fund, a moderately good fund, which will
help us to procure all essential com-
modities, organise departmental stores
Or co-operative societies, wherever it is
possible for us to do it, and try to face the
challenges of that Hafia gang, corrut
people in the area and to regist those
activities because unlcss we stop that
mjschief from that area, coal cannot be
produced and that bad element cannot
removed from there. But, in all that

process we have to collect a team of
good people. Wherefrom those good
people can come is a matter for all of us

to consider because that is the first and fore
mmost thing. The technical problems, the
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ways and means position, import
machinery—all those problems come late
on, I beg to submit that they are com-
paratively easy to solve. It is not difficult
as some of us can sit down and solve these
problems. But the most difficult job is
this that is facing us today. Will there be
Rajlway strike tomorrow ? If there is going
to be a Rajlway strike, what is going to
happen ? What about the furnaces ? The
furnaces must have a minimum tem-
perature for them to live. They will not
be able to live because coal will not ba able
to reach us. But the Government is to
see that that amount of coal reaches there
and in that we seek the co-operation of
the House. We seek the co-operation of
the Political Parties. And, if you link up
all these problems with a condition, with
a certain demand here and a certain demand
there, then perhaps the difficulties will not
be solved. 1 would, therefore, appeal
for a rational approach, for a sympathetic
approach, for a real patriotic approach to
the solution that must come as a result
of negotiations between two parties. [
do not wish to apportion blame.

1 do no wish to say anything that might
provoke the situation, All that T want to say
is that all of us must come to one con-
clusion and that is that if we fail in coal
if we fail in the steel belt area and if our
steel mills are just crushed and finished
then no Government and no Political Party
which may try to come to power will ever
be able to stay there. The Japanese follow
one instruction, They follow the dictates
of the leadership that is trying to go ahead
with the production programmec. But, we
are all divided amongst ourselves. We
are divided among partics. For what
purpose ? We ignore the demands that
are putupon us for jncreasing production.
Therefore, considering every other point
as less important, I want to attach the
highest importance to two problems.
One is the welfare of workers who are the
fundamental basis for increasing produc-
tion and the second is to restore conditions
of normalcy, to see that at least for two or
three years industrial relationship is no
disturbzd in the area. Then and then
alone, we can see and touch the production
Ievel of 7 million tonnes of steel inour
mills and 150 million toanes of coal be-
fore the Fifth Plan ends. Tam quite sufe
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that we can touch that, We have all the
facilitics. We have all the know-how.
We have all the technical abilities within
the Ministry and we have got the cadre that
has been mentioned here. We have got the
leadership of the technocrate within the
Ministry. The Steel Authority is carrying
on its work fairly well. Restructuring is
needed. Imbalances have to be removed.
Certain efforts have to be made and
corrupt elements has to be removed,
1 do not deny it. But these are not such
difficult problems, It is easy to remove

them provided you co-operate. But if
you do not co-operate, then...
SHRI KALYAN ROY : It is most

unfair. Have you ever called 2 meeting
of the Central trade union organizations
to discuss the production in coal ? No.
2, you had strikes in jute, you had strikes
in textile. Can you tell of a single such
instance here after naticnelisaticn 7.,

SHRI K. D. MALAVIYA : I would like
to point out for the benefit of my hon,
friend, Mr. Kalyan Roy, that I have no-
thing against the workers,; 1 have no
complaint against the workers. But I
have certainly many ccmpleints against
the leadership. They sometimes mislead
them. If I do not say this, I will not be
rendering proper service to the entire world
of the workers, a large majority of whom
do not want any disturbance...

SHRI KALYAN ROY : But did you
have a single meeting ?

SHRI K. D. MALAVIYA : For me to
call a meeting of workers is not difficult.
I can call a meeting. It is easy for me to
call a meeting of 30,000 or 40,000 workers.
But it is equally easier for five people to
disturb...

SHRI KALYAN ROY : Mr. Mohan
Kumaramangalom addressed tch meetings
in the coalfields...

SHRI K. D. MALAVIYA : Madam,
Vice-Chairman, this is a subject where we
can sit across the table and thrash out
problems.. .

SHRI KALYAN ROY : Firstsit...

SHRIK.D. MALAVIYA : I havetosay
what is naked truth. The naked truth is
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that there arc some leaders in all political

parties who ure not co-operating; I have

not excluded our own group.

Now, with regard to workers® partici-
pation, we have always held the view that
workers’ participation is one of the most
important factors in reaching the target
of production. We are ready for any
understanding with the legitimate rericscn-
tatives and leaders of workers.—properly )
chosen, selected or elected group of the
people; we are prepared to sit down with
them for drawing up a progromme of
production, on the condition that they will’
be smoothly allowed to go ahead with
that programme if we come to an agree-
ment with regard to some progremme.
But if on the morrow that programme is
forgotten, it is no use doing that exercise.
Therefore, my appeal to the hon. Members,
who can exercise their influence in the
trade union world movement, is to think
seriously that without concentrating on
the task of greater producticn of coal and
steel this country hasno future, no political
party can succeed and, therefore, hey must
co-operate with the Government so far as
our programme of production and our
programme of preventing strikes is ccn-
cerned. For that we are quite preparcd to
cooperate, form flew groups, have new
ideas, create new orgebizeticts, have
participation of workers either through a
selective process or elective process or
through conferences with proper recrle.
All these problems can be ex¢mined.
The moment all this preliminary work is
done then the imbalances in the techne-
logical processes involved and the questicn
of import or export or purchase of machi-
nery or correcting here and there, ctc.
becomes comparatively easy.

Madam, Vice-Chairman, that is ail I
have to say. I have touched the main
points. About the remaining, my Minis--
try will examine them and inform the
Members. ..

(Interruptions)

SHRI KRISHAN KANT : I had asked
this question frcm the hon. Minister
earlier also. 1 do not know whether Mr.
wadood Khan is himself feeling satisficd
about the target...

THE VICE-CHAIRMAN (SHRIMATI
PURABI MUKHOPADHYAY) : He
cannot reply to all the points.
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SHRI K. D. MALAVIYA : With your
permission, I will like to answer that point.
It is a relevant - point and I am grateful
to Mr. Krishan Kant for having raijsed it.
Mr. Wadud Khan produced a programme
of production on certain hypothesis.
Now that hypothesis regarding the target
of production to be produced by the steel
plants is very much before us. This target
was produced by the steel plants and not by
Mr. Wadud Khan and it waslinked up with
certain conditions of pcwer production,
coal production and transport system.
It means that if the transport system, power
and coking coal were provided to thesteel
mills according to a certain pattern, then,
of course, the result will be higher pro-

duction. Mr. Wadud Khan did some more
exercise and still they produced a lower
figure. It will not be proper to blame

the Steel Authority fer linking up the
conditions of power producticn or coal or
transport system. Supposing the trans-
" port system completely fails, then what
would happen ?

THE VICE-CHAIRMAN (SHRIMATI
PURABI MUKHOPADHYAY) : You
have already covered that point,

SHRI K. D. MALAVIYA : I wanted to
emphasise that point once more. Cer-
tain conditions were linked up with the
target put forward by the Steel Authority,
We have revised that target ncw and we
hope that we shall exceed it provided we get
-the necessary help.

MESSAGE FROM THE LOK SABHA
The National Library Bill, 1972

SECRETARY-GENERAL : Sir, I have
to report to the Hcuse the following
. message received from the Lok Sabha

.gigned by the Secretary-General of the
Lok Sabha :

«T am directed to inform Rajya Sabha
that Lok Sabha, at its sitting held on
Friday, the 26th April, 1974, adoptcd the
following motion in regard to the National
Library Bill, 1972 :—

“That this House do recommend to
Rajya Sabha that Rajya Sabha do appoint
four members of Rajya Sabha to the
Joint Committee on the Bill to provide
for the administration of the National
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Library and certain  other connected
matters, in the vacancies caused by the
retirement of Sarvashri Mshavir Das,
Rattan Lal Jain, Shyam Dhar Misra and
Patil Puttappa frcm Rajya Sabha and do
communicate to this House the names of
the members so appointed by Rajya
Sabha to the Joint Committee.’

I 2am to request that the concurrence of
Rajya Sabha in the said motion, and also
the names of the members of Rajya Sabha
so appointed to the Joint Committee, may
be communicated to this House.”

STATEMENT BY MINISTER  RE-
REFERENCE TO THE SUPREME

COURT REGARDING ELECTION OF.
PRESIDENT NOTWITHSTANDING
DISSOLUTION OF GUJARAT
ASSEMBLY

THE MINISTER OF STATE IN THE
MINISTRY OF LAW, JUSTICE AND
COMPANY AFFAIRS (SHRI NITI RAJ
SINGH CHAUDHURY) : Madam, Vice-
Chairman, this House is aware that the term
of office of the present President of India
expires on the 24th Avgust, 1974,

Under Article 62(1) of the Constitution,
an election to fill a vacancy caused by the
expiration of the term of office of the Presi-
dent is required to be completed before
the expiry of the term. This House is also
aware that the Gujarat State Legislative
Assembly was dissolved on the 15th day
of March, 1974.

A question has been raised as to whether
election to the office of the President can be
held notwithstanding the dissolution of the
Gujarat State Assembly.

The Goverbment is prima facie of the
view that on a true and correct interpre-
tation of articles 54, 55, 56, 62 and 71 of the
Constitution, the electoral college consists
only of the elected members of such of the
Legislative Assemblies of the State as are in
existenice at or before the expiry of the term
of office of the President. However, a
contrary view has been expressed both
inside and outside this House.

A question of far-reaching importance
has arisen as to the composition of the
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